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Mr. Speaker: The question is:

“That the following amend-
ments made by Rajya Sabha in
the Bill further to amend the
Motor Vehicles Act, 1938, be tak-
en into consideration: —

Enacting Formula

{1) That at page 1, line 1, for
the words ‘Tenth Year' the
words ‘Eleventh Year' be
substituted.”

- Clause 1

(2) That at page 1, line 4, for
figure °'1959' the figure ‘1960°
be substituted.”

The motion was adopted.
Shri Raj Bahadur: Sir, 1 beg to
move: .

“That the amendments made by
Rajya Sabha in the Bill be agreed
o

Mr. Speaker: The question is:

“That the amendments made by
Rajya Sabha in the Bill be agreed
to."

The motion was adopted.

12.25 hrs.

DEMANDS FOR GRANTS _RAIL-
WAYS——contd.

Mr. Speaker: The House will now
proceed with further discussion and
voting on Demand for Grant No. 1
in respect of the Budget (Railways)
for 1960-61. Pandit Thakur Das
Bhargava may continue his speech.
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Mr. Speaker: The Deputy Ministers
are hearing.
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Dr. Krish ami  (Chingleput):
Mr. Speaker, Sir, we have in the
Railway Board a formidable body of
experts. Quite recently we have
doubled the number of bers on
the Railway Board. One would have
expected as a possible consequence a
doubling in wisdom. They have all
the advantages to their credit. They
have in my hon. friend, the Minister
of Railways, a powerful supporter—
“g pillar of fire by night and a cloud
by day”. But what is the position?
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1 should like to place before this
House certain problems which have
not been taken into account at all
1 do not blame the Minister for not
having referred to these problems.
Even the working papers, prepared
by these experts and submitted to us
do not contain a reference to these
basic questions. Of course, answers
to the very simple question have been
given. For instance, it is the easiest
matter to suggest that if the freight
rate iz increased by five per cent it
can be justified on a very simple
ground. The prices have, after all, in
any enterprise—even if it is a public
enterprise—to be in conformity with
costs, and therefore, this five per cent
increase is totally justified.

For instance, it may be pointed out
that there has not been utilisation of
capacity to the extent envisaged. I
read a criticism of the Railway Minis~
try's formulation of the amount of
capacity required. It was a very
learned criticism. Someone pointed
out that in the first year we had ab-
sorbed about 10 million tons; in the
second year, about 8'5 million tons;
m the third year, about 2'5 million
tons; and in the fourth year we had
carried about 10 million tons; and that
in the fifth. year we would have to
carry about 11 million tons. It was
said that this was a serious miscalcula-
tion. But do let us remember that the
railways calculated the traffic on the
basis of development of heavy indus-
tries, and if the heavy industries have
declined during the plan:ing period,
surcly we cannot throw the blame on
the railways or on the experts of the
Railway Board for what has been
done.

But the basic issue which has to be
faced by this House and which I say
has not been faced in the Railway
Board is this. In the years to come,—
especially in another five or six
years—we will have heavy traffic,
which is the low-rated traffic, occupy-
ing a dominant position in our rail-
ways. Ten years ago, the heavy-rated
traffic constituted about 38 per cemt
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of the total. Today it is a little over
53 per cent. In another five years, it
would be about 60 to 65 per <ent
according to present trends, and a
decade later it may be 80 per cent.

Now, the experts surely must be
aware that thé heavy traffic is the
low-rated traffic and from this an in-
evitable consequence flows. ‘The
revenue will not increase proportion-
ately with increase in traffic. Neither
the Railway Board nor the body of
sovereign wisdom—the Planning Com-
mission—has realised the urgency ef
reducing operating expenses, Year
after year, the trends in operating ex-
penses have mounted up, and it is
quite true to say that today they have
reached the stage when we have to
consider seriously the adoption of
radical measures to  promote econo-
mies.

It is not enough to suggest, as some
of my apologists for the railway ad-
ministration suggest, that the recom-
mendations of the Pay Commission
have entailed an increase in operating
expenses: so have many Wage Boards
for many industries in our country.
If wagons have increased in cement,
in coal mining, and the textile indus-
tries one cannot expect the railways
alone not to increase wages, And,
therefore, when we talk of economisa-
tion, we are to take into account all
the developments that have taken
place throughout our economy and
find out how we are going to econo-
mise.

When we are thinking of economi-
sation, I would like to point out that
there is one great revolution in our
thinking which has to be effected.
It is one of the hangovers of the past
that we should think that it is better
to employ many people at low rates
of pay rather than employ a few and
pay them high wages. In the olden
days, it was all right to suggest that
labour is cheap and that we should
employ as many people as possible
without taking account of producti-
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vily. Bul railways will face a very
serious problem in another 7 or 8
years and I am administering this
warning to the Railway Ministar that
it is time that the experts of the
Railway Board are awakened to their
sense of responsibility. I say in future
we ought to rccruit fewer people in
certain grades and at better wages.
If therc are any Pay Commission's
recommendations, the impact of such

increases will have a very visible
effect on the employees, lead to
greater contentment and improve-

ment in morale.

Sometimes one wonders whether it
is not wise on our part to consider
seriously the advisability of stopping
certain types or grades of recruitment
to certain occupations even within our
public sector industry. What is the
thought that has been bestowed on
this matter? It would be next to
impossible politically speaking to think
of any wholesale retrench t. But
certainly it is quite feusible and desir-
able that we should think of the pace
of recruitment of certain grades and
then find out how we are going to
recruit and how we are going to eco-
nomise. 1 am only mentioning one of
the leading ways in which our operat-
ing expenses can be reduced to a cer-
tain extent.

I do wish to point out that the one
phrase which has been mentioned by
my hon, friend, the Railway Minister,
in his speech as well as in the budget
papers, viz.,, that railways have a
dominant role to play, might hide a
very great fallacy. 1 speak quite
frankly on this matter and I wish my
hon. friends pay some attention to
what I am suggesting. It is important
to realise, and I hope my friend, the
Railway Minister himself being a great
realist will realise, that in future rail-
way development must be on the basis
of supplementing other means of trans-
port and they should concentrate on
lines where railways have more ad-
vantage. That has been the experi-
ence of every country. But there is a
certain point which is reached, a cer-
tain point of development, beyond
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which the economic viability of the
railways tends to be precarious.

If I may with your permission, Mr.
Speaker, quote some figures, I venture
to think that tuday we are having about
36,000 track miles; the moment we
reach 42,000 or 45,000, a critical stage
will be reached when we will have to
consider seriously what the economic
viability of our railways would be,
It would be very precarious, because
with the very progressive advance in
railway development, we would nave
more of heavy traffic; the average
hauls would be longer and in spite of
our best efforts, we might not be able
to increase freight as much as we
should like, for the simple reason thal
the heavy-rated goods enter much
more into the cost of production and
effect the economy much more than
any other goods. It is a serious pro-
blem, I want the hon. Railway Minis-
ter to look at this question not merely
from the point of the ruilways, but
trom the point of view of the develep-
ment of the country.

After all, Ministers are more than
departmental heads. They lay down
policies; they are a part of the machi-
nery of the Cabinet and have a col-
lective responsibility for the develop-
ment of our country, I do think that
it is time that we really went inlo
some of these questions more thoroug-
ly. There are only two ways in
order to maintain profitability. We
might curb other means of trans-
port and this would affect the
general ec ic develop 1. Now,
it is the easiest thing for any
departmental expert to think of
curbing other means of transport. The
candle-makers in Paris on a famous
occasion in the 16th century submitted
a petition to Louis XIII to the effect
that due to the beneficence of the Sun
their trade was declining and that in
order to revive it all windows should
be ordered to be closed by an Ordi-
nance. That is one way of promoting
the prosperity of an industry and
curtailing the development of others.
But that is nol the approach of any
Minister, not even the departmental
axperts, should adopt.

PHALGUNA ]2 1881 (SAKA)

for Grants 3714
(Railways)

What really frightened me about my
friend’s speeches and other specchea
that have been delivered by many
Members in the Rajya Sabha and in
this House is the harping on profita-
bility. We are not going to have the
golden age of railways or profitability
as in the past. Let us realise that
because with the very increase in
development, we must necessarily
rely more and more on heavy-rated
traffic.

This leads me to a very simple ques-
tion. I have been one of those who
have always been critical of the re-
organisation of railways and the re-
grouping into unwieldy zones. I have
held the view that taking into acrount
modern developments, we are to have
more wviable zones. But I am mot
suggesting that it should be on politi-
cal grounds. By all means, let us
have technical committees which
would explore the possibilities of
having viable zonee. I do think there
is a very powcrful argument in favour
of our having sizable zones clothed
with power and responsibility Admi-
nistrative centralisation in New Delhi,
however well-manned and however
expertised it may be. tends to lose
sight of local economies. There I,
therefore, a greater need, particularly
today when we are scarching for local
economies as much @8 possible that
there ought to be more sizable zones,
more decentralisation of authority and
poasibly a greater decentralisation of
the functions of the Railway Board. The
Railway Board is meant to be a policy
making body, not a body for admini-
stering patronage or far supervising
departmental affairs, 1 should like
the wise men, of the Railway Board
and who are considered to be eminent
to apply their minds to questions of
transport development, to understand
what the future holds for the Railway.

There is a great deal of criticism
which is made about how far there
have been withdrawals from the
depreciation fund. In a sense it in
an artificial controversy, Mr Speaker,
because if your cake is big enough,
you can certainly have a greater
amount for the purpose ef we
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depreciation fund In any event
the parliamentary committee, if it
wants, can increase the amount for
depreciation fund and reduce our
contributions to the general dividend.
But that is not the major issue. The
major issue is to increase the amount
of revenues that we should have. In
the few minutes that are at my dis-
posal, I should like to deal with one
or two other aspects of the produc-
tion plans of railways which are
rather important.

Mr. Speaker: I thought he was con-
cluding. He may finish in 2 minutes.

Dr. Krishnaswami: Today the rail-
ways produce locomotives and
coaches. They say they are self-
gufficient They are self-sufficient in
the sense that they are meeting their
minimum demands. It iz a very
healthy sign, but once we have met
the minimum demands, it is neces-
sary that we should see  that
a great deal of the other demands
are focussed in different engineering
firms for another specific reason.
Railways in future will have to
specialise in diesel traction, They
would have to incur a greai deal of
supplementary expenditure on signal-
ling equipment and other such con-
trivances. Let the railway work-
shops specialise in these equip-
ments. Our demand loday is about
15,000 wagons per year and about 200
to 300 locomotives each year Let
them give it to other firms. I wven-
ture to think that would be an ad-
vantage, not only from the point of
view of railways, but also from the
point of view of the community.
From the Railways' point of view
it would be an advantage because
when demands sag for railways in a
particular year the other firms could
distribute their preduction on other
branches of activity, and from the
point of view of the community there
is another greater advantage, Broad-
basing our engineering skill is an
advantage from all points of view. It
will increase compelition, it will
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provide a yardstick for measuring
the operational efficiency in our
Railway workshops and public under-
takings and, above all, it will build a
kind of versatile defence potential
which today we need, which meets
civilian requirements in peace but
which could be turned for defence
production immediately in an emer-
gency I regret that the experts of
the Railway Board have not envisa-
ged these problems.

I hope that the criticism wRich I
have made, which is friendly in
spirit, will be taken in the proper
spirit, and my friends of the Rail-
way Board will produce better statis-
tics, better interpretations, instead
of coming as apologists of a vested
interest.
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e wmfedi At az Ty 2
wg T A et & A T @ A
FA® O WA T 48 BT T2 5T F wyfeni
*@ o ETd frag mh g @ wd
IE AET ¥ AT a6 AR AT
W A WOTT ¥ 99 F FER F &
A & W wIT & A€ T A w1
uT STt @ waly ow ¥ & g o W
FIw § T mfeqi # awe a3 wh
v i g®wa & 39 B axt a8
g s uEs N F co-130
# ¢ 93 ¥99 97 @7 & ITHI WA Lo 4o
% #< fem ord a QET A & A fe
IaE I F LU ImEN ) AW
T O§T Wk A% #1 FW FE Al TR
FTH FC AT T CE F g AT Fom
o W et T & a A g
woET #7 O FTH W7 ofeft
AL ATE | R W9 F TZ WA FAT
t ey oY ag T i fea @
T FUlTaA #5F KTHYS fo-{Yo
a5 3 wfawa: T &, foo—imYy
¥ gufoge F9% &1 WIOY qed
33 wEl € | FubIae dEeE &
fad soiifen & ey gradee 4% Ro0—
Joe T TRET & | 5HA 9 AT A
xafoger Fad ¥ AquE A fem
T g ow fmE 3 & ¥ waig
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jeo—¥oo ¥ THA § WIYA WIfHT
Fw w1 @ faar 3, fove e
#t wyds frar 3 1 @9 3 oFERw
@Y% d0eed # goae ffar g, 3w
Tt #1 fem & A ¥ w B
fear @ o= fF Fafias s, wifess
s, fohz e, a9 2T uFITEw
=Y §0wred, 37 wonfaad, § W
M oA Wk wfae 2
areed ¥ foad ad dfew & qnfafs-
¥ @ wifgd Sfew s ¥ Sy
# g wae g fmwr e w5 fow
g 1w R 2T AT woo ¥
% T o ¥ A qE o Ay oA
FAMET FH T A9 Ag ATEETH
@Eﬁgmmioaaﬁm“ﬁaﬁ
T fgramar 7 g ot I avaan
T @i i ofmy g g
99 WY AT ¥ AF A
WIE A AAEAE A § A Ag A
Tt wg) § W A T ot
H Yoo TF FF ATY § WX IAN IAHT
e~y wfomm 21 T fawdw At
FHiTS % & a8 o v fw g
FE AT Y IF WA F TS § avery
atzar & 39y FE ST WA a7
Fufage #wr%  afems & fewe &
e ¥ AR A wm ® gw H
A FG 1T W AATE | AW dEn
ard Ay FaEme % A fesErd
W geada et atg #W A § e
foe ag www # w@i wrn iy s
Fafegs &% ¥ «qW  dqg ATZER
wi adt v @ g o gfaar ww
F A 2§ 9% FW gfawr oF
Fufsae s 1 A1 faeet =nfgd o
waftge e #t fadraa frer fe
fom FT ¥ w1 o o o fF 99
o agEg § faua v Ay oar e
17 I e S Y e 200—30e
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# o dowh @ IAH A g & Awi
N F AT E | W T i s
A oww ah weie @
T v A A T & Y wrweE
Roo—3ec ¥ UT H e T @ £
IAEY A TR R RSN A T

PRI AN oo Yoo & T H
AT AEAE AT qqA FR A A
wTEd & 9T IR W TORT A2 T

Ifea a8 g s wAw @ IR fie
o #r wofer & faw W
Yoo TF TEIA T TET g1 §AT & 70
T AR & fag g @
¥ FX guwrgw art § ferar
ware fger ar f fa=re fean
1 ug Wy W feEw
# wfggd o N AT B o
w7 TEET TR A |

gald @ ag & fF oo @gi W
Fe AR Ry A § 1 A I gl
¥ fad o ooue fag O g @
swdfoaw s & A qoge § I
I gt & fd At Fer

e AW (st ormfrer Tw)
vaw fag s 2 fear o

%

a3

e

1%
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& fagras Tag - 77 gt M aw
& fr g wgear e gl 9 fer
AAM | WHY % I CHET AT
T fadan @ A A 9F w ¥
ITH T AT § T fawrga O ) 9
T gft NamEfs T w7 ow
Frema & @l

FAETT FHE F oam WA W
AT TIEHT U T 1 AfFT em w Ty
¥ ®9 8re gg W @ FAy afed e
fom @ni &1 dom oen @ 9% @A
F fadrgfar dar i W& A
& T e w1 3§ g1 @7 A e
fs ziewt o wRG H-—aw aF fF
WO WEEE A g A Svew &
faw giewt 7 g-— & o e e @
wifew Tk & 1 & giewT A€ @ @
# g feg 1 waEe dmr omm g f
SRS H 41 9T ST IewnT feu
A E 1 O s § AW W@
TR 9T AW O § FiTE Ay aw=i
R LEE A EE ) N
A sfeomm @ e @ A G S
W T s g 3 safad @
qaq ¥ TEwRT A g a9 e = 6
wifawr == g mfs vt & o
a1 %Y agrk ¥ foea A8

! oA oW B @ mrET
Ea

ifegraafag  fow W &
wifers 9 am-rEfoas A sfo
¢ 3g wfwl  # ok
T STAT & W FF W AT-FEEA
o fo fo W Tl =E )Y
A gifaas awAT v g 1 o e
fo #1 wrey o w=TE § N A Caw
AT gy T WA ORETEE
¥ @ & "aw savar oA e A A
o Mo £o @Y AMET 1 a7 A FO
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[ fegre fag)

T § @y ¥ R ag Fw e
1 ofomr & A s amEe T
;O OO ) e rE Fwd
e omar &\ F wwwer g B S gfaan
& *Y a7 gEE AT w@TE By fre
& ag w1 o fraelt anfgd 1+ fo Ho
o oft woft wrs oE A gl ¥ vy
¥ & war @ cafad gawt st
=% § o owafgd o

g% WA ATe . qg a1 S
@ E

st fagrem few o GaT @ Y
I fag w1 Ay sy o Sifeg—
Fa fr gy o—f: g wfa f=
FH ¥ FW gOAT GET ATHC AT Evm
for ag +f @

qw ATt e o dET A

=it fagrem fog: o& aw § o
¥ TR §, 78 78 5 5 ey
*1 giewe e Y fer s @ &
7 Wt o feern s g ofw
WTOHY TF F e agi ¥ oA wfgw
wet 6 93 *1 gg AAew g1 ) e @
T 1 FIE g TG g | A AR
Tl ¥ o A 7 fod i -
A FA A § | TR SfeFT

v g & foreret forsreny & 7 gfaar

g &, 7 g o w1 AEAd g WA
ferqer 4.1 X8 F & wraey & | g A
anifeRet T T agi o o a1 W E |
&1 gwar g fF aog & Y wgew
L

O AT §TE : T8 52 W

ot Fgw fag @ a3 sz oml &
fow & a5 *g &% 2 fe gl o1 @
A ot ey BT Sef oot & sl
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T AT I @A A aga foawa
BT | ag @) ol F ot 1@ T wm wd
¥ &ure § avd s I g9 gfaw
o Wi S wreht oy | gt Fafeee
#TEa & Fgr AT @ IgIA T@m fr
g Y T A T A AR ey A
SR § 1 AT O fee W g T
agF AT TET § IAH WY T WA W
ST T FFY & W W IEH w0
AT & A WY AT @S H A 0o fo

2 {Hﬁqaﬁmﬁmﬁm
@ =JifET )

AT AT AE IFAT GO E,
SR g & ARk Ao | 3 i Frei
# A7 W 9 W § WO gl F
Y & faq | o &3 Y F4 @ oY G
FTAT Tga A § | TF HEH gy
# & waT § W o s & aAma
ST | qgT B ¢ AW oq| fad,
offw gz @7 goT Ffge 7@ g7 &1
q{ET W w9 FT AR A ATHAT IHAT
& w1 gw &1 9T |3 g w W 1
L
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% STAT JTE . qIE O
fer aw

=t fagraa fag - arr 91 qrg w241
& @ TEH AT W e fifgat
JeTT g W Ag TwE forg s
wegy A€ w1 qw A fE g

T FH 9T FA AR O |,

oY ANt TR § AT AT
o G = aEt & Ao g
i #

«it fagrem fog @ et o 99
T Ay A Ag G & AR T |
FAE ATH 9T qHL ATUA F4T | AW
T ATl A &7 w6t sEa fAr gTETe
TET & geir o

st TR T 39 #) qTET
9T qg w1 fear @ g 0 gw A dv
f& @ Fr guoo & weET F ag EE
g1 W T\ R IEw g, ar T
TR 9 A T ST AT

off Fagreer fog w7 @1 € &t
aragd fram ) dFTEH A A AR
931 o1 fF & W9 oyey § fag &
AT 7 gerEd ¥ % 43 HEa it
o # 1 W A 97 A s & e
T dr g

Mr. Speaker: Dr.
Singh.

Ram Subhag

o T gm fey  (wgETw)
oI AgRY, TW agw ¥ g e
FHamat ® w7 L

Mr. Speaker: 1 will give an oppor-
tunity to those who have not parti-
cipated in the discussion earlier. Next
1 wrill call Shri Rajendra Singh

Shri 3. M. Banerjee (kanpur): Shri
Rajendra Singh has spoken already.
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Mr. Speaker: Then I would not call
him.

Some hon. Members rose—

Shri Rajendra Singh (Chapra): 1
spoke on the Railway Budget on
behalf of my party. Again, on behalf
of my party, 1 will be speaking
on the Demands.

Mr. Speaker: He must leave it to me
whether it is on behalf of the party
or not.

Shri Rajendra Singh: I am leaving it
to you. But I am explaining the
position.

Mr. Speaker: I did not know that
the hon. Member had already spcken.
I shall give first preference to those
who did not speak carlier.

Shri Rajendra Singh: ] was asked
by my party to speak.

Mr. Speaker: The party is always
entitled to make representations. 1
am always here to see that as far as
possible hon. Members get an oppor-
tunity to speak. I shall try to com-
bine both. Dr. Ram Subhag Singh.

Some Hon. Members rose—

o TR AT TAg: weqw wglew,
# wen ar fx 7o &7 A 5y A
FHET ¥ ST T2 FT AT WIEE
% | =ft fagraw fag o 3 37 Fweqt
S Famwma g fEd o
ST w1 oEwET FT ) d@T I
g1 4 it ag Sfaa wwwra g i 2o Ao
30 #1 o w&E ¥ Ty o wife
Tz ux 21 sufedi A fzaré &1 g
Tt A I Ao Ao o }
faa®1 &1 3o 9T wrgATT faear &
aa T g qr @ & ) e A
& § w09 Ic oqqy faemr § o
i e T ¥ ad v oo faeaw
4 o fzx R ¥ o Aoy R A
FaT &1 59T O & &9 F IT%! faear
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[ore  gm fae]

wq IA% G feafy & & A w0y
w&T 39 9% fasre w0 wvfew | wa
wrat & fi faeelt &1 3 <fr = gafae
aET T @ SfE I AW ¥ fam
3 Al w9 AwA | grEEv, M AR
¥, & A1t T 0 e ¥ fe
fod w3 § W 39 w1 e agfaad
faeeft & | mETEw, T A wifa¥e €
* faag & 97 ® ¢ gfaard far § )
o grea ¥ F oF WE gnfee #
#fmaa ¥ ag 7 951 g 5 o O®
wAR & F WA TS T4r ggRaw
< § "I AT gL, A wre T
77 fre a2 g1 § W wAEaT 0%
7d FE W g A faean g
@ A8 To Fo fo F & T FA
qedt & | & T WA ¥ AGF A E
Y argarg 5 97 & & 9 wagfeaa
gt &1, 39 ® g1 fofar I AT IA X
wrq warg fem and 1 e fr fagee
fag ot & w71 & FmwimEw ¥@Ft &
art ®, g WEE T F I A 3/
T F At A A A @ & afe
At agfead 3 w1 aowT o A,
M g1 a%ar § fF T TR ¥ HoeAEw
afs #1f wEf TR i A A |
& o

*H AEAT TA AERT A TH A
w1 w3 femr f5 g i & afx
¥ A ¥ ger fean, @ qg A
2 & ag e g fr w7 g AW
firery 9% T ¥ 4% yenfawt # govr
T g, A ww a g ® F O
ST v # fF afz td ar e e
F qenfaw &1 gemar wmd--fedr
ft geran A, A FEg ¥ et 7 o
WA F1 W IH A w6 owW X w
qOFTT az qavd 5 fF weo & 99 A
FitT Aifew o g & | < fae
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& T gef 3w W ged-—wra i
fe ey oY, wrew fafreet o ==
fafrezt Az gordl, & w7 Y gy
AFATE | # ag wraw Agf A g fw
I &< fadt #Y gerd | W aw
fet 1 g=nd, @1 € o aEr @),
forr #Y ag aaran I fr fFa w1t &
AT AEHT W T Tan 4n, wWifE
# aren § fF g aafew a 4@ o
T & fF W9 ¥ 0 g e ®
o &0 9 W oaTE § ) oW A
Fgd F AqG9 4§ A8 g (F F afew
o GF AR FT AT A, o fr PRy
T #OFE agEst @ ¥ oW
TETH W g wH ¥ foro FE s
T AT &, & gg W S g
# f5 au mzadt =1 qu o= ww fear
@ AR T e § qf avg aam
A f wr OO & g ey
# gEET M oS I X e A
quga e

a9 § WA qg ¥ a9 F e #

= w1 TEgwT fear g o= dEY
W F TR faegw wv e ¥
® & afw ¥ 3w & o 7 awf
@ mg 1 g & wfme Fw § fe
T wa g @y Ag @, d g
F 9% ¥ 9T A9 greee AT &
Tt fear s it i wr OF
owT & & T &, fae & el sgear
AT TS A &) W WA
¥ wqwfc @ feafy #1 a0 3
9 # geeaTg faege T & 39 Ay
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fear s & 1w ot oew T AT w6
e & v fr o3 dx § 44
feafa 2 1| a7 avw & W ad 2,
ofsq 39 &1 Ia g 97 IEfAv
fear arm & fF 97 & wwEE &Y
FATALEY RAAT T F AW IH F AR
ot aamad ? fr a7 fegema & qumw
T %1 29 fr wgr g7 feadr 39T A
TEH ? |

qf F T A% aEw g AT
@ | W T aw =N SaRfE ®
T By g gd, A 7€ A
¥ | W 99 T A gy A
# faear & w & | R § aue
FT FICAAT qAY A @ & 07 I A
AT sgEEAT FHA FOX g IR R
WA gF FT FCEAT UK I qCT H
- FrEm, A w4 T A W Ay
T g fagrd, aard R B oaw
| g9 Ad, A ad A famg &7
T o AJh

, FTW o F Rt Tl e g
& 3 qafer oud & | ag
§ITETC FT TATHT & | @ 97 grPAay
N AEr A9 qE oW W R
o= ¥ ZAT ot T ¥ sgmE 2,
wfe 37 3T F wEwdam F o,
w ¥ wwfal ¥ fagw wage
wEHF A R A el A
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T O § 1w # gend e s
g aE ¥ qE A wHar ey W I
Fr 2, 9 fiF 20 ¥ 20 ATF 2 A garE
g & 1 T wF qfami ¥ of s
gt d ) T o W ¥ FU A
feoar a3 mr & W fEdr @
FOET Y O AT B, AT AR
AAT § A1 Wi WA FTOEr, ar
I0 #1 fawwa @vft 1 97 fermar g,
@ TET WAL o wE A
saear 4 1 ¥ fEedY T ane # w=i
A# AT g g, ST 7w A qv
wfr wEeT & & 7w F wrov A
w1 wrEn &t 4 fF ooro-fafaar &
YT g1 gU Agf 9w € avs
TF WE ATET A | 38 @
@ 99 @ A T AR ¥ sy
# g F 1 AR # Fawwa W s
A ¥ WM IF FATH sEMAMET
Tt ATy, @ W AT ) gE T
AT A T a1 AT aw ¥
wEd ® WA g wH fowr § wreAr
# I Afgw | W FTe FIOTERTHY
F fede Y <=7 9 917 *31 B o
sotfafor & drd w1 feaeds g
fge | 9@ oF 6T @ &, A A
¥ 7wl w9 F—w g fremr-
forer gfee & 3d—Fedmr oY 2w &
TR & 1 qF € A feafr €y
fee & a8 Aeeaq & 1 I A A
faar T =TfEe o AT @ e
FT T TGIF AT Jrar wnfge
T agr 9 7€t are fagry &7 dra
o A wF 1wyt o7 Iy § AT
" ¥ I A9 g a8 gEN W
AR A TR R W d——
TR, FORT, A, e &
St Fogwr 9 8 Jgaow JTa
# &g 7 A wT AET FATTIAT o
T qE ATEA |1 &Y AE, Al 39 AWl

1 gfaar gl
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[7e < g firg]

5@ & s ag & fedt & e
o 3h & A9 ¥ Y gl W
TATHT TEA §, G G AT A g
¢ TqrET e g ¥ R ATe ¥
Y & AT o Arew oft g2 ol @
o AT ar g Ay & ) A
AW A 8 T A IeT qgHE gl
W I T T o7 7w oAl
97 ST § TR AT 4 sgawar g
fge ot & Feest & faw, &
mit 39 & art ¥ £ |m &m w{
TATE o w7 1 qEiAn § fragw s
e amg & oo # 99 Td M AR =T
AR a9 & fAw s gAY
swaEaT g B

% 7 qwdr §, O e &
4T § whT @ 1 g 6 qgEO
FTR AEE WE # | HEWUH Ha-
fefqams Zeearis & | mfAn %
saeqn &1 S Aifge fF oW &9,
FTAFT HF W7 awwE 7 11 57 AA
FqTAT O TFT AT | g FATH G4 B,
agi a9 T A€ 7 (IR g A
Ty & W7 aF &7 mrandr a@dr o
g & 1 o feafa & s g 99 Sl
) oA # & Wi mfsat #1 agfeaa
Y, AT qgi & AW B GEET FA

1321 hrs.
[Mr. DEPUTY SPEAKER in the Chair|
F agh @ S Gy ATgEl & are
% &7 8, afe 2@ # #0914 9
T & W1 g7 Gy A S {9
T an & gET Mg |
T 9 a9 ¥ W A # S+
&t vk & e @iz F FefdEa # T
¥ gurt AT £ gerd § oo Wy @
7wy gE 3, qaw A & amr ¥ faadt
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qmEt gt wifge df, Sar g A
arf & 1 # A q@er A g e
AT TFF F A NfE gy A W
AN N T AT Y T AT I F
Ffedt & s gfs Al or &
& 1 g Aa g € faar
agfega I a6 & & a1 § @ 8,
ot mzfama WF Adf 2 o #
% wrg g fr wfes & afes sgfama
& g7 9y faa ¢ | qa q@fs a9
T T AP & ZH &0 A farrar 3@
ar % s wfge fF fem g &
AR WREAr &3 1 & wwaen g fF
I e wefg & A e 9
& F AAT FGU & AT A AT
WAL @ F [ A A A
farar e sfgw 1 samET & samar 9w
AT AT 97 fagr arAr g | gHET
AaEe qg Ag & 5 wmeAr T agrd
A | Afeer wAer Y gEET AT WO
w7 & agrd e 9rfEe

A gl vFACEA & I AT AW
&% ¢ AR g fag s wEEr
e ¢ o & A1 frgar FT @
& &fw g @11 9% o fefer Ty
e a1 g1 §, foas A & 9O
gt ¥ W o 3T # ey avt §
ITH 9T I &7 § A gt & P
# gt wifer o Aw e &
sareT ¥ wuvar et g AtEe

o § & A & FeAT qEAr §
f& ot qg A41 W-aq frafor w73 &
@ WA WA AgEE A Swr @,
TR AW AT, FAA F AT AT
T W g AR & EEE &
at ¥ ey Hifa aifwa w5

Shri Ajit Singh Sarhadi (Lud-
hiana): I am glad that the railways
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have done well in  the year under
review, and for this, the Railway
Board and the services deserve our
congratulations. It is certainly a
matter of gratificalion that many new
lines have heen opened up in  the
steel and coal belt for the purpose of
feeding the steel plants. The  hon
Minister has also been pleased to men-
tlon a few other lines for which, I
believe, there iz necessity.

There is, however, one aspect of
the problem to  which the Railway
Board must give their attention. 1
feel that the Railway Board too must
eontribute towards the defence stra-
tegy of the country. It would be ad-
mitted that all along, we felt that our
northern border, namely the Himala.
yan border was absolutely safe be-
eause of the invineibility of the Hima-
layas. But, in the context of the pre-
sent situation, we do find that it is
not as safe as we felt it to be, and
it has been picreed. The Defence or-
ganisation and the Defence Ministry
are doing well in opening up the lines
of communications throughout the
terrain from  Ladakh to the NEFA
area, and this is being done by the
Defiee Ministry in co-ordination
with the civil authorities. In  this
conneetion, T feel that some responsi-
bility lies on the shoulders of . the
railwavs too. They have to contri-
bute, as I submitted carlier, towards
the defence  strategy, and as  such,
they must have co-ordination and co-
operation with the Defence Ministry
in opening up the strategic lines in
thic terrain in order to feed our front
tine. As to how far there has been
requisition or demand from the
Defence  Ministry, I do not know,
and I do not want to know either.
But I feel that it is most essential that
the northern defence line must be fed
by the railways,

Il concede that the railwayy dre a

national concern, and & concern
which must he run on commercial
Enes. As such, the profit  motive

‘should count in the national railways,
but at the same time when jt is &
mpational concern, it must take upon

391 (AQ) LS—5.
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itself the - responsibility ‘of the
defence of the country too. I recol-
lect that after the Third Afghan War
in 1919, -there was an attack on
Thal—‘he Defence Minister would be
well aware of this—and it was then
felt how best it would have been if
we had opencd up the line of com-
munication on that side. And im-
mediately after the picreing of the
northern borders by Amanullah at
that time, a railway line was taken
from Peshawar to Landikhana, a dis-
tance of 22 miles, at a cost' of Rs. 22
crores, which means that each m'le
cost Rs. 1 crore, but that was essen-
tial because of the defence of the
country.

Similarly, 1 feel that the northern
border. too demands that some prio-
rity should be given to lines of com-
munication for purposes of defence in
those "areas, and for that purpose, the
railways must contribute their part.
One hon. Member, 1 believe it was
Shri P..G. Deb, drew the attention of
the Miniztry to this aspect, and he
gave the mileage between the railway
terminus and the border, Of course,
thy flgures are there. Therefore, 1
submit that’ the first and foremost
thing is that defence strategvy also
must be looked to, and not merely
the profit motive, by the railway au-
thorities; and in this matter there
should be eo-ordination between the
Defence Ministry and the Railway
Ministry.

In this regard, I must draw the at-
tention of the hon. Minister to the
ling from Pathankot to Jammu and
Srinagar. I am glad to hear that
something is being done in. this con-
nection, and the hon. Minister was
pleased to say’ that they have already
started taking the line by about fif-
teen to sixteen miles up to Kathnu.
The distance between Jammu  and
Pathankot is aboput  seventy miles,
and it i most essential that proiority
should be given to this line, not
merely with the objective of streng-
thening the links between Jammu and
Kashmiy and India &r of having =
strategic line there to feed the Ladakh
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area and others, but also from the
commercial point of view, in order to
benefit the people of Jammu  and
Kashmir and open up the trade
routes there.

In this connection, though with a
different argument, I would draw
the attention of the Minister also to
the need for the Jagadhri-Ludhiana
line. 1 was sorely disappointed to
read in this morning's paper a state-
ment at Jagadhri by the hon. the
Deputy Minister that there were very
poor chances of this line being taken
even in the Third Plan. 1 believe
that the matter is still under consi-
deration, and all the facts are being
collected. I concede that in the deve-
lopmental economy of the country, we
must try to feed the lines which are
most paying, and where there is
modest economic advantage. And I
also think that in this connection too,
this should be the criterion and that
standard should be kept in view. Lud-
hiana is a centre of small-scale indus-
tries. In fact, it has got the bigkest
concentration of small-scale industries.
Chandigarh is a developing town and
the Punjab Government is = giving
great  attention to the development
of industries there. Many industries
have risen and many are to rise, and
the big industries that are being deve-
loped will be fed by ancillaries that
are there in Ludhiana and  other
places roundabout. With that view
also, leaving aside the fact that the
Punjab Government has invested
nearly Rs. 27 crores in Chandigraph—
and that is the main indebtedness to
the Centre—it cannot develop unless
it is brought on the main line. Leav-
ing aside that point, from the econo-
mic point of view and from the com-
mercial point of view, it is very es-
sential that Jagadhri and Ludhiana
are linked by a main line through
Chandigarh and Machhiwara, From
the commercial point of view, I be-
lieve, this will not be a non-paying
proposition inasmuch as Machhiwara is
a religious area and there is = lot of
pilgrimage. It will pay the Ministry
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also. 1 wish to draw attention to
these two lines and also the duty of
contribution to the defects.

The next point to which I  would
draw the attention of the Ministry
pertains to over-crowding. I am glad
to find from the report that there has
been a substantial reduction in the
matter of over-crowding and as the
report shows, in the broad-gauge it
has come down from 16 per cent to
13 per cent. I concede that that is
no mean achievement particularly in
view of the paucity of the rolling
stock and difficulty of financial nature
in thg matter of increased produc-
tion. But I am sorry that we have
not got the break-up of the different
railways. If I rightly recollect, In
the report which the Ministry gave in
1957, the percentage of the northern
railway, particularly north of Delhi,
was 42 per cent. Why the break-up
has not been given under different
railways, I do not know. At least, [
have not come across it in the diffe-
rent reports which I have got. I
believe, the maximum over-crowding
is in the north of Delhi. In this con-
nection I concede and I appreciate
that there have been certain diesel
cars introduced which have helped
in reducing over-crowding, but, I be-
lieve, there is an absolute necessity
of increasing the number of janate
trains on this side in order to lessen
over-crowding. Of course, I know
very well that no sleeping coaches
are given on this side, because possi-
bly Punjabis do not use sleeping
coaches, or do not need them and
there are no night trains.

An, Hon. Member: Why?

Shri Ajit Singh Sarbadi: I do not
know why, though I try to stress this
point that neither de-luxe trains
brought upto Delhi, are not taken
upto Amritsar, Pathankot or Feroze-
pur, or taken to that side even. But
leaving aside that, there is no reason
why we should have no break-up
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showing so much is the over-crowd-
ing on the northern railway. I sub-
mit that over-crowding on the nor-
thern railway is the maximum and,
therefore, I submit that the Ministry
would do well to pay some attention
to the introduction of more jenata
trains on this side.

Then there is another point to
which I feel some attention js neces-
sary and it has also been dealt with
by my hon. friend Pandit Thakur-
das Bhagava, and that pertains to
removing the bottlenecks on the roads.
I have always been emphasizing two
places where there is lot of stoppage.
I have becn pleading that there should
be over-bridges, one between Millar-
ganj and Ludhiana town and the other
near Rajpura. [ would particularly
draw the attention of the hon, Minis
ter to the fact that the traffic stands
still for seven hours and a few more
minutes at the railway gate between
Millarganj and Ludhiana town. Pos-
#ibly this year it may be less becausc
of the by-pass which the State Gov-
ernment has built and the traffic on
the G.T. road might have been diver-
ted. But all the same there would
not have been appreciable reduction.
The excuse given by the railway au-
thorities that the State Government
must contribute, or State Govern-
ment must build the over-bridge and
that it is one of their functions. is
not justifiable for the reason which
has already been given by my hon
fricnd Pandit Thakur Das Bhargava,
that wherever the railways pass and
stop the traffic on the G.T. Road. on
the highways, it is primarily their
functions that they should provide for
an alternative arrangement, so that
the public should not be inconvenien-
eed. Despite the fact that the hon.
Minister was pleased to say last year
that the matter is being expedited. 1
regret to find that we are where we
were and there hag been no progress
in that direction. Therefore, 1 again
strongly emphasize and stress that
these two blockades on the G.T.
Road by the railways must be some-
how overcome by building over-
bridge as early as possible.
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Another point to which I would par-
ticularly draw the attention of the
Ministry pertains to the accidents ihat
have taken place in recent years, The
maximum number of accidents has
been unfortunately in Punjab bet-
ween Hoshiarpur and Jullundur, and
between Jullundur and Amritsar. I
am glad that mecasures have been
taken in this connection and in ladies,
compartments buttons are being pro-
vided and all that. 1 believe, that
would not be gufficient unless there 1s
railway protection force. Of course,
it is primarily the responsibility of
the State, for law and order is to be
maintained by them and the police's
cooperation must be sought. But jt Is
equally the responsibility of the car-
rier, the railway authorities, to pro-
vide protection to the passengers and
if the railway protection force is pro-
vided with the objective that they
should look to the safety of the pas-
sengers, I think we can make head-
way in the matter of giving increas-
ing protection to the passengers in
the railways.

Then, another point to which I
would draw the attention of the Min-
ister pertains to the giving of basic
amenities. 1 know much is being
done and every year an amount of
Rs. 3 crores is being given. But, I
believe that the maximum number
of stations are on the Northern Rail-
way which lack basic amenities which
the railway authorities have laid
down. I know there has been an
acceleration in this direction and
many stations have been provided
with platforms and all that. But all
the same, I believe some attention
would be paid to this. We must have &
target date by which all the railway
stations get these facilities.

With that I commend the work of
the Ministry.

Shri S. M. Banerjee: Mr. Deputy
Speaker, I shall confine myself strictly
to the cut motions which I have mov-
ed. I have listened with patience,
rather rapt attention to the speech of
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the kon. Minister and the rosy picture
which he has given us about the Rail-
way Ministry and the Railway ad-
ministration. In some fields definitely
I have genuine congratulation for him
and I must congratulate the railway
workers, administration and the
Minister. But there are certain things
on which I want to throw more light.
I would refer to my cut motion regard-
ing the supply of defective sleepers
and also another cut motion regarding
the supply of defective keys. This
question w. ... us. Right from
1957, various questions were asked
about the supply of defective slecpers.
Recently a big statement was laid on
the Table of the House and after vari-
ous guestions, it was known that the
slecpers were not  defective.  Many
Members of this House, from this side
as well as the other =ide, requested
the hon. Speaker to direct
that the entire Report of the in-
quiry be laid on the Table of the
House. The reason was that even
that big statement which was laid on
the Table of the House did not clear
the doubts in the minds of hon. Mem-
bers, and so they felt there was no
reason why the full Report of the
Committee of inquiry should not be
placed on the Table, When this ques-
tion was being asked, I put in a sup-
plementary. This was on the 1lth
December 1959, 1 said:

“You may remcmber, Sir,..that
sleepers were rejected because the
key: did not fit in and the entire
thing was thrown out. I want to
know who are manufacturing the
keys. These are interlinked”.

The hon. Deputy Minister, Shri
S. V. Ramaswamy answered:

“] want notice”.

Again on 21st December 1059, there
was another guestion tabled jointly
by my hon. friend, Shri V. P. Nayar,
and myself about the supply of defec-
tive key:. Unfortunately, that was the
last question in the list and I did not
get any reply except the written reply
which was:
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"Necessary material for reply is
being collecled and a detailed reply
would soon be placed on the Table
of the House".

Today is the 2nd March 1960, Up to
this time, this has  not been laid on
the Table of the House. This parti-
cular firm, Messrs. Singh Engineering
Works Ltd., is a firm in Kanpur. I

myself go to Kanpur every week and
come back. But this information could
not come from Kanpur i these two
months, So 1 fecl that there is some-
thing wrong with it. On 24th Novew-
ber 1856, the General Manager (Engg.)
Northern Railway, Baroda lHouse, Now
Delhi, wrots a ietler to the Director

CGeneral of Supplies and  Disposals
which is as follows:
“Most of the keys supplied

against the above-mentioned AT
by Messrs. Singh Engg. Works
Ltd., Kanpur, have been supplied
to various works. Though we are
nol pursuing the case any further
yet it is considered necessary to
point oul that the standard of ins-
pection in certain aspects has not
been what it should be. It will be
agrecd that any excessive thick-
ness in the key means less drive
in the slecper jaw. Such keys
when newly laid have a tendency
to drop out of the sleeper jaw and
render the track unsafe. Fitting
of the keys in the tracks kept in
the firm's premises is a primitive
method of judging the conformity
of the keys with the drawing. It
is hope that in future the toler-
ance permitted in  the standard
drawings would only guide the
inspecting officers”.

This order was placed in 1956 and it
was supplied in 1856, The General
Manager (Engg.) rightly pointed out
that the inspection was somewhat de-
fective. These keys did not fit in with
the jaws with the result that travel
over the track would become unsafe.

I want a definite answer. What was
the defect in the sleepers? If any offi-
cor was vesponsible for it, he should
have been punished. If the sleepers
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were not defeclive, what was defec-
tive? Is it not a fact that the krvs
manufactured by this Kanpur firm
were defective? There is a s'ory pre-
valent in Kanpur that this fltm cannot
be put in the dock because there are
some who are related to this firm who
are high-up; in the Railway Adminis-
tration. I do nol impule any motive
to anybody—I have full confidence in
the honesty and integrity of the hon.
Minister and the members of the Rail-
way Board—I would beg of them to
find out if this firm has really supplied
wrong kevs and orders are still being
given to them again and again. It is
time  thal the inquiry report is
published, and if there is anything
mentioned therein about the keys, I
would request that that should alse be
investigated. As T said, I do not im-
pute any molive to any officer. Nor
am [ against this particular firm. They
are very good friends. I also come
from Kanpur. Bul this firm was given
an educational order for manufactur-
ing wagoni--railway wagons—which
it could never do. It never slarted it.
I only say that if there is anv soft
corner in any quarier for this parti-
cular firm, it should not be at the cost
of our nation—and national property.

My second point is about over-
crowding in railways. The hon. Minis-
ter said that over-crowding has been
reduced to a considerable extent. I
am very happy about it. He said that
there iz overcrowding only in the
popular trains.

An Hon. Member: Janata trains,

Shri 5. M. Banerjee: If I have to go
to Calcutta, I cannot possibly go in an
unpopular train or in a branch-line
train. I have to travel in a popular
train. Unfortunately, overcrowding
has not ended. I would request the
hon. Minister to kindly consider this
point more seriously. I have =ome
suggestions to make.

I have seen some Janata trains with
the corridor system. If that arrange-
ment is introduced in more trains, I
am sure it will reduce overcrowding
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to some extent. Unfortunately, be-
cause of our illiteracy angd ignorance,
somge of thaze fricads why come fom
distant villages want to travel toge-
ther. There may be some room in
other compartments. If there are 40
people, they want to rush into a parti-
cular compariment. After that, it
becomes dificult for them to change
compartment. So if there is the corri-
dor system, at the next station or after
some time they cun go to other com-
partmoents and =it where there are
vacant seais left. Therefore, 1 suggest
that more corridor trains should be
introduced.

Another suggestion is to introduce
the chair system for those passengers
who are travelling for disiances less
than 150 miles.

Mr. Deputy-Speaker: If we provide
corridors, would not the ecorridors
themsulves take away some space
which is now occupied by passengers?
Wi are already complaining about
overcrowding. Will not the introduc-
tion of the corridor cystem reduce the
existing space?

Shri §. M. Banerjer: I have seen the
corridor arrangement in trains. Peo-
ple can shift to other compartments. T
may be wrong in making this sugges-
tion; I am a non-technical man.

The Deputy Minister of Railways
(8Bhri 5. V. Ramaswamy): They can
shift at the next halting station.

Shri 5. M. Bamerjee: A: correctly
pointed out here by the hon. Speaker,
any man with a little strength can
nicely sleep on a particular  berth
which can accommeodate about 6 per-
sons. If the chair system is introduced
for. passenpers travelling less than 150
miles, T think more pcople can be
accornmodated in those compartments
This experiment should be tried

I am extremely thankfal te te
hon. Minister and the Railway Board
for introducing the %wo-tier, systém
in the sleeping coaches. This is a very
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good arrangement. But the pres.em
rate of Rs. 7 per passenger travelling
from Delhi to Calcutta for the sleeping
accommodation must be reduced. This
is a horrible thing. I cannot justify it.
When I go back, people tell me: ‘You
have a first class pass and you pay
only 8 annas for sleeping accommoda-
tion. But we have to pay Rs. 7:40 or
s0’. I think this charge should also be
reduced.

Now 1 come to corruption. As re-
gards corruption, the hon. Minister has
said that it is a very difficult problen.).
We all know that corruption in th{s
country or in any other country is
just like Draupadi’s vastra. It can-
not finish. But here let the Lord
Krishna of this country not protect

Draupadi.

An Hon. Member: Trade unionists?

Shri S. M. Banerjee: Yes, not only
trade unionists but many of us are
basically corrupt unless we prove
otherwise!

My point is that if it is a national
problem, it has to be tackled by the
national leaders. We cannot import
an international expert to tackle our
national anti-nationalism. So, Sir,
this is my suggestion and 1 am sure
the Members of Parliament and t}.\e
Members of the State Legislatures will
definitely support this suggestion. Zl?ut,
Sir, this has to be tackled more vigo-

rously.

Then, Sir, something was said in this
House about the Chittaranjan Locomo-
tive Workshop. When I see the Chit-
taranjan locomotive, when 1 see t!!ose
people who could produce the Chitta-
ranjan locomotive, I really feel proud.
1 am proud of those workers and
managers and the officials of that par-
ticular workshop.

An Hon. Member: The officer is sitt-
ing there.

Shri S. M. Banerjee: I also congra-
tulate him.
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Mr. Deputy-Speaker: No officer sit-
ting in the official box need be men-
tioned or taken note of.

Shri S. M. Banerjee: 1 wish only to
say, Sir, that the Employees Union,
the Labour Union of Chittaranjan has
not yet been recognised.

In this connection I must remind the
hon. Minister of the ‘assurance he gave
at the time when he brought this pro-
gressive legislation in 1948 relating to
compulsory recognition of trade uni-
ons. At that time he pressed for an
amendment. He brought that amend-
ment. That piece of legislation was
passed by the House, but unfortunate-
ly, it was not enforced. This is the
progressive legislation which he re-
quested the House to pass, but, unfor-
tunately this has not been enforced.
When he has come to the Railway
Ministry from Labour Ministry, he has
forgotten all about it. This is the only
union there, having no political affilia-
tion, having no outsider. I hope, Sir,
that the Chittaranjan Locomotive Em-
ployees’ Union will definitely be recog-
nised.

The cost of a locomotive is about
Rs. 4,16,000 to Rs. 4,18,000. Now, what
is the break-up? What is the relation
between direct and indirect cost? Is
it a fact that the overhead is about
Rs. 2,70,000? Is it a fact that the cost
of materials is about Rs. 1,10,000 and
the direct charge, that is, the labour
charge is only Rs. 15,000 to Rs. 16,0007
If that is true, my feeling is that the
workers who are doing work on piece
work system in Chittaranjan are not
getting their due share in the manufac-
ture of locomotives. I want a definite
answer from the Hon. Minister to
know whether this is correct or whe-
ther the position is something else.

Something was said about the Pay
Commission’s report. As I said in the
beginning, somebody asked me: “What
is your impression about the Pay Com-
mission’s report?” I said: “The report
is here; the Commission weas in
Rashtrapathi Bhavan; what is missing
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is the “Pay"”. I say that the particular
rejonder given by the All-India Rail-
waymen's Federation to the Pay Com-
mission's report should be read.

The other day, the hon. Minister said
something about Saturday. The holi-
day is given on the last Saturday.
How is it helpful to the employees?
You will realise, Sir, that the last
Saturday can only be a day of mourn-
ing for the middle-class employees. You
cannot do anything on that day. Sup-
posing the Saturday falls on the 29th
or 30th of the month, I have nothing
in my pocket. I cannot purchase any-
thing in the bazar or the market. 1
complete all my purchases on the first
Saturday or the second Saturday of
the month. On Sundays, markets are
closed. How can it be that I can go to
the market for purchasing something
on the last Saturday of the month?
Should I borrow  money from

somebody clse? The only thing
left is that we should have
the Pay Commission's report be-

fore us and I and my wife and my
children should mourn over this Pay
Commission’s report. The hon. Minis-
ter has not implemented thc decisions
about P.T.O. and passes, and he has
done so much for the railway em-
ployees in the country. I would
humbly request him to consider this
matter and accept the Pay Commis-
sion's report in toto, that is, working
on alternate Saturdays.

There are certain decisions in this
report which have adversely affected
the interests of the employees. I would
only request the hon. Minister to dis-
cuss the matter with the representa-
tives of the Railwaymen's Federation
1o see whether this is correct or not.

Sir, about the accounts staff, many
people have said that these two grades
must be merged. Sir, in 1958, the fun
of it is, when the Pay Commission was
sitting. a secret letter was issued by
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the Chief Accounts Officer to various
Accounts Officers. It reads as follows:

“The qualified clerks, who pass
the APP. II-A examinations or are
temporarily or permanently ex-

pted from passing the i
tion, should not perform the same
nature of duties, as this is anoma-
lous in as much as they are fitted
in different scales of pay.

It is, therefore, desirable that
the work should be differentiated
in such a way that the Clerks,
Grade I are given relatively more
important work.

You are, therefore, requested to
kindly give your proposal for pin-
pointing the Clerk, Grade I posts
in vour office with due regard to
responsibility and intricacy of
work, subject to overall limit of
40 per cent”.

This letter reveals to me that there is
no differcnce as regards work between
Grade I from Grade II Clerks. This
letter was intended to dodge the Pay
Commission -and this was done.

I would like to mention one point
about having another station in
Kanpur, The Hon. Minister went
there. He mentioned that this has
been included in some Plan—I do not
know whether it is the Second Five-
year Plan or the Third Five-vear
Plan,—but the station has not yet
come up, In Lucknow we are having
3 and in Agra we are having 4 or 5
stations. With the growing popula-
tion of Kanpur, we should have ano-
ther station,

With these words, 1 thank the hon.
Minister. I criticise him generously, s
generously as I congratulate him.

Shri Sobodh Hansda (Midnapur-
Reserved-Sch. Tribes): Mr. Deputy-
Speaker, Sir, from the report I find
that there is much complacency in re-
regard to passenger amenities and bet-
ter travel facilities for long-distance
passengers. Sir, It is true that some
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new coaches have been added, but no
new irains have been introduced for
the better facility of ‘long distance
passengers. I wish td point out here,
what some of my hon. friends pointed
out earlier, about the rate of charge
for sleeping  coaches. The rate
of charge for sleeping  coaches
is Rs, 3 per night in the Janta Ex-
press which runs from Howrah to
Delhi, bul in other trains like Pum
Express or Madras Mail, it is oply 4
annas for the whol¢ journey. I hope
thiz disparity will be removed.

Then, Sir. 1 would like to mention
how the uver-crowding in the South-
Eastern Railway is’ increasing. No
new trains have been added in this
section, particularly Howrah-Nagpur
seclion, but some coaches have been
withdrawn from some trains, that is
from 11 up and 12 down express and
passenger trains. This has increased
the over-crowding in this section.

The conversion of 11 up  and '12
down passenger trains has resulted in
more an” more over-crowding in this
seclion.  Previously, these were the
two trains which were running in day
time and they touched all the sta-
tions, thug carrying all the poor
pasiengers from all the stations. But.
since  its  conversion, thousands
of  poor people have been
deprived of travelling facilities, par-
ticularly the poorer section of the
population in between the stations
from Kharagpur to Tatanager and
from Kharagpur to Bankura. They
have been deprived of their travel-
ling facilities.

Now, this is a very backward area
and most of the inhabitants of this
area are tribal people. Now, as there
is no other facility for travelling
between thesc stations, they are bound
to travel by these express trains.

Now, this has caused great hard-
ship Lo the poor people, Not only are
they paying much more to the Rail-
ways, but also they have to spend
mere and more on travel. Therefore,
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I request the hon. Minister to see
that this train is reconverted into a
passenger train so that the people of
these areas will have better travelling
facilities and at the same time over-
crowding may be removed. 1 would
also request him to introduce one more
extra train in this line if it is neces-
sary for long-distance passengers.
In our parts the months of Novem-
ber to June are the harvest months.
During this period people move from
place to place for harvest operations
and, genc. ..iy, they travel by the
railways. During this time there is
terrible rush in the trains between
Kharagpur-Tatanagar, Kharagpur-
Bankura and Kharagpur-Balasore. You
do not find an inch even on the foot-
board to {ravel., Neither aiy extra
trains are run nor any extra coaches
altached during this period. ! would
request the hon, Minister to look into
this and I hope the hon. Minister
would provide extra coaches during
this time.

14 hrs.

The issue of third class mail tickets
at the Jhargram station on the South
Eastern  Railway has been stopped
since November last year. I do not
know why this has been done. In the
Jhargram station, sometimes, there is
terrible rush. When the mail tickets
were being issued this rush was re-
duced. Not only was the rush re-
duced but it was also bringing much
revenue to Government. If you look
at the sale proceeds at this station
vou will find that they were much
higher when the tickets were issued
for the mail trains. Therefore, 1
would request the hon. Minister to
take steps to see that this booking is
opened again.

Much has been said in this House
about railway catering and dining
cars. 1 do not want to go into details.
1 appreciate that Janafta meals have
been introduced for the poor passen-
gers at cheap rates. But the quality
of food supplied is very bad:.. Last
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January 1 was in Bezwada and I
vrdered for a special meal there; and
the meal that was supplied to me
was such that I could not take it

Mr. Deputy-Speaker: Then, really,
it was a special one!

Shri D. C. Sharma (Gurdaspur):
Ordinary meals are betier.

Shri Subodh Hansda: Such is the
quality of food in railway catering.
At the Howrah station there was
previously a private food cabin and
the quality of food was very nice
there. But since it has been taken
over by the Eastern Railway the gua-
lity of food has gone down. The same
thing is happening in the dining car
also. Not only is the quality going
down, but it is strange that the
price is being enhanced. Previously,
if you took chicken rice it cost only
Re. 1-B; but, now, it has been en-
hanced to Rs. 2.

Shri 8, ¥V, Ramaswamy: The price
of chicken has gone up.

Shri Subedh Hansda: The price
of chicken has gone down.

If the gualilty of food had been
improved, then, mobody would
object to the enhancement of the
price. I would request the hon.
Minister to see that at leas| the
quality of rice that is served in
trains and in railway catering is
improved. The quality of food has
created some dissatisfaction among
the public and the dissatisfaction is
more than what it was before. As you
are aware the catering in railways
was always running at a loss; and if
this is the quality of food, then, 1
apprehend there will be more losses
in this department.

1 would like to point out one thing

in this regard. The rate for
standard food is  different in
different railways. 1 cannot

understand why there s this
difference for the same standard of
food In different railways. I request
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this difference should be removed
and equal rates should be fixed in all
the railways.

There are fing tracts of land lying
beside the railway track in the pos-
session of the ratlways. Most of these-
remain  uncultivated. They are very
good and can produce very good pad-
dy crops. If these lands are leased
out to cultivators at least for one
year the production of paddy would
go up. Not only would the produe-
tion of paddy go up but some prople
will also be maintained on these
lands. In the South Eastern Railway,
particularly in the Kharagpur-Tata-
nagar section, many people had ap-
plied for the lease of these lands but
no action has been taken till now. I

hope the hon. Minister will look inte
this.

Yesterday there was a charge of
nepotism in regard to the appoint-
ment of Schedule Castes and Schedul-
ed Tribes in the railway  services.
I am not going to speak on that
(Interruptions).

An Hon, Member: He has answer-
ed that.

Shri Subodh Hansda: But there s
nepotism on the other side also. That
is what I want to point out. Yester-
day the Minister refuted all these
charges. But I would like io remind
the hon. Minister that when posts
arc created they are not at all ad-
vertised. Ewen if they arp advertis-
ed they are advertised only when a
few days are left. Naturally the can-
didates find very little time to apply
for these posts.

I personally know that in the rail-
way workshops at Kharagpur and
Santragachi when class IV posts are
vacant they are not at all advertised;
and if at all advertised, that it done
only 2 or 3 days before. Naturally,
candidates are-not available and these
posts are not carried over to the next
term. In some cases they are filled
by non-Scheduled Caste and non-
Scheduled Tribe le. I know some
cases have heen detected in Lillooab
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workshop. If strong measures are
taken, 1 think, many more cases
will me detected.

There was an order of the Railway
Board in 1955 regarding the promo-
tion of Scheduled Castes and Sche-
duled Tribes to selection posts. In this
order it was specially mentioned that
there should remain some quota for
the promotion of Scheduled Castes
and Scheduled Tribes to selection
posts just as in direct recruitment.
But I am surprised that though this
circular has becn issued to all the rail-
ways it has not yet been implemen-
ted. Why? 1 feel it has not been im-
plemented because the Scheduled
Castes and Scheduled Tribes would
go into the supcrior services. The
authorities are trying to put it in cold
storage. Therefore, I earnestly re-
quest that at least this order may be
implemented immediately.

I want to say one thing moro
Summer is fast approaching. The
Railway Minister said that provision
is being made for the better supply
of drinking water at all stations. I
appreciate it. But what I want to
point out is this, There is provisivn
only for one waterman at a station.
He has to serve day and night ard
from onc end of the station to the
other, In the Jhargram station there
is only one man and he has to serve
all trains and from one end to the
other, which is physically impossible.
Therefore, I would request the hon.
Minister to provide at least two water-
‘men at this station.

st amim vt (fElR)
JUTEqE WEIAE, 9@ ¥ gATN I AR
g} 99 § 39T wArEA & [ agq €
et Y § 1 wq@ &9 ¥ afy gfeam
farar @@ &1 qar == oA WF
i BT IE wamER ¥ g 9w
sq@ gwennd § | qee awer at W
Fieamdl #1 8, 70 wafaw iw
7t 2, fred W ¥ 30 F g A W
=y, ¥ # @feat o T 9
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AT WA A A e wi &
T & S e afge WY & P gy
semgt 1 oA AT &
wfe w3t oF awem 9§ ag Ed
T gu 3 @ qar v fr o gk
mfgd § wfvw Fifcar gf § i whfra
Tt § A o e § R i age &
it Y FIE THET SEAT T & )
o, & frae wom A g e
| 0§ IR 99 T ¥ ¥ fgmmEe
®Y AT TG 9T T AW F feed F av
qadr ardr ¥ A fEEr o w+f
T 9® g A gE fF dEer
T T TE g A e ¥ § F g
T 0% Afw aga qfwa & arg foet
T | W@F AT 9 AF @ ar @
qar 9o fF SgE AR Wwam k A F
it zo Hiw T ZwEr & agr 9T Ffw
7= ¥ w1 gfw W wETd A F @y
T ATe AT worar @ i & T qoT,
oo 3T WR TE F 9w A9
g1 & fr e oo # gfaw =& sif

IqTE AEEE a9 § AR
ST g g famr g 7

st WM e @ oE, W
wfad

ey wge
FrasT GHT § |

ot wmirn seredt @ T W aga
BT g AR Tg ag wR A &

7 ag #g W 91 fF oy g o
o€ o FrrAy A o § @ Ay, W
9 G Y & W g e A Y
qEET TW WK e 3 fR o ad ad
mfgat ==t § 3 ¥ gfwm fer oo
N FLEC A @, T WU AW @,

aw A e
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q kAt ¥ e ¥ g @ W
afaat £ glawr F o = B
1 %1, e 7 fear o0, 98 T[@A @
sfaaas aa & WK TE e A
g wnfge, sa faera = g
fgr

W # Areare gt @, saw
wFeee ¥ ¥Y wEA Agar g | gafy
AT AT AgRT 7 waw w6 e
2 T g 7 sl o i w9 e @
e e 9 A A fed
it #7 et 99 fefer gl &ar &
9 T a1z mS¥ H o & fog swwr
foraeit wfzars &1 araAT ST qEAT o
fefre @Ry & aw 99 I Saam
T g & @ g @ ¥ A
| & FTOT TN TR IAY aF ghAere
FIAT IEAT § W FH 4 SfAAC B
wEl qaT g4 &, 99 & Wy § At
T & IFON & ava WR aga @
Afera & a9 ag ¢ W g7 9w &,
ot w7T ¥ a8 %O FT F9 qETH
gaT i fesd & wes ard ag=n @
fot g s & F fog 3% gad
mifrat ¥ SR ST oEEr & 1
I ROET "R gt & Wi 9m §
T qg S A & A fe ag @ie 9%
AT T FHRTY FTAT FTHAT
# gawan g f ame @ W g
%! ¥ W 9 w7 97 T8 g 5w
@ At & arfr 1 fee arifor
w1 Atas woe g g, fea fs-
gt ¥ & I EET 9w & 0w\
=Y gaTEa 7 w15 A & ¢ froadg
Aot & A w1 o7 F fere MmO BT &
a1 fafae w7 & &7 St 99 & foo
A fom amd PR o W oA
£ ME T TEA G F af
@ ¥

PHALGUNA 12, 1881 (SAKA)

for Grants 3754
(Railways)

EATC ARG WA o A Arom WY
g fF woo Hiw ¥ wiw arm w4
ATt Y g HA A glaT ww- w37
ug aga @t # A § 0 HiEw & I
FFAT ATEAT § i gH AT Yoo FA
¥ FUT HT FF AT W g gfawr
& g, agt a7 &t A9 a6 FH A=t
w1 F 1 oE I F AR A e
g arfen | o &7 § &9 390 e
2 AR F A F ARFA Y Yoo AT A
T O § | WY guTa IiE 4E
T ifey 6 oA § avh & A e
TEH g1 | Yoo WIW agd AR ATAT
gt & 1 & wgar g fir arwerg g
WG FATT Yoo WA Joo WA &
fog & # sgaegqy ¢ 1 &9 & AT
& mfadi & fau &t wamg & a9 &1
a1 Sifge o

g w1 AERT A 99 Wy
% Fgr & fe W ara W 1 Y ofmgw
T & 99 9T SRR s 99
i qG G AT AT F T agr fear
oF "IT A9 & 41 WIgRT qar q9m
f& wdt wgey & =g = frar g
fFrdsRTsdgrfraa
& WK Iu¥Tr Tug & W & qf@gA
W g aga W @ & AR gwd
TE gg FL I AT W@ E ) WA
wifgr a1 f§ A9 afEgs w1 wfaw
Sl T & afte & s sgrorfo
w1 wifgs glaard 3w gt SiemeT
W fF 3 a9 W A S e
GET 4 &0k 99 78 &8 F qor faar @
W 5T s A a1 fE g gy
F0® w94 arH grm 1 F "wwan g e
Tl S FR AAT T § Iav0
g9g & WY HT IT 99 7 A9
WTTR! AT & qfEgT ¥ WS w9
gt | W snfal w1 S gfaed
aft 3 § IEET vw TR F gy
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[=t s waedy)
ATRA @A ARAT § | FMYL A

I AE F ¢F T TR & 6K

T A & g GUIT & 1 gy aga
71 AT T g At ¥ ATy
H AT q1g L qATT Ta § st
I AT AT @ | AT ATH B H A0A
# 1 gy Frqe A i amnfat
FT 74 & AT & 1 A & Y A
A ag R Erd fFred & aw
% WA wfa A9 F faame ¥ 6w an
ST &4, & faw & a9 aw e
e § aw = A Sfe I
T & ¥ wAr S 2 fawd 59
FHT T ATET &, THET A Ig g1 8
& =7 Al 9% e sy £ 5 1
¥ femra & 931 7 92 & W @Y
F3 wre A wfeAren w1 e T
93T 3 iy & fAg arA oy @ @ e

= ¥ fegma & faenlt 1 afw q@a

ol ¢ 5 3§ W AT o oam
9T ot FTAGT T F I S fed
WE 1A F AR @ W
TJANTAT § | FTALL AT F ATama= 6T
ARG & TR Y T F g §
ST W § | TEH o= mieht ¥4 41,
aydr df ar @7 faa & weaT avgR &
FAYE # G G I § Hfaw ww I
g far v ma & ) o5 oFwg ¥ @
smorfart # sfemsat # gfe @t
o1 @ & 1 F =mgar § oA
3T W A 97 famre & fR o i
F qie 7 G T TGTAT § FAT THH
aifyg gl faan =1 &% @ wiT afe
Trw € a9 aTiea 8 § | 41g & A
a7+l qficage #1 q@rt #Y 3fee & oy #1
aifgy fr o e w1 & wi
gfaard sl 1 swE A

w & 99 & a9 § fadww s
W s s e wTed § fe o gm
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a5t &9 wies S & 5 3= §
art wfes 99 a1 G W awa gew
< 99§, fafiw 3 |99 g & av #ar

faaT 4@ 9, & 99 & W9 ¥ a9

faar | w A ==y E R oA
1 I mias st g, 5
qrft 99 ¥ W 9, &1 'y # 9F

Iqrene W WA A1 A
Tawd 7 @ & £ b @ i o A
ot safed faaeit omg &1 9e
@ fege fo a1 W AT S
firm awmad =i @ a1 seoweia
grir

sy s wwedy WA AEET
& wo wrqwr # wr & e gt -
Ty 99 @ § WK 9g 9T gEIe T
T T wma g froel ¥
T Y AT I g Aifed ArfE
wia® et ¥ o@ 9T g8 )

IqTeTN AR ﬁW'TW'
i & § o7 agi fege ard w7 R
S 7

Wit ot wwedt @ § ouw W
I FT TR I ATHGT FEAT F8aAT
F\ & T & 73w oww # o3I
w&hﬁm%%ﬂﬁuwﬁ
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LE 3 7 W FT du & arfe
1 AT 93 | w9 F F 0w T
frar a1 98 & 39T W s ow@m
fr ov At § & Hiq= oF 7 A WA
1 g7 kT ST 14 el 3 T A
% Al e A fear 0 owwm F g
% ag @ mr frooe st ade @
@ AAmwas gz, afew o wwfa @
a7 fargA owemEEs 2o & W
S A aEmd # owawd § o1 Y
ﬁg’[mtﬁﬁq:] ve @M %o CT
feir w1 UF AT a1 FiEE 4T, 9 A
arz @z fee e @ mar | W da
F1 g1 AT 2, W Ty wET A g
# 51 v, {2 wat w1 3% fag @ g
2/ FU0E To & 3% & | F ATAAT ATRAT
g 5 o wAt &, fow § emar 4@
2, 3% ® for fag o # SR
o F1 ofeAw dEeT 8, faaoew #,
agr i Fm A fFar s o

g g ATl % = faendimr
g AL i F, F AR
fad @ g 1 mafy R oW
3 39 &my 97 fawew @y &
g;,‘f-mwmﬁm ﬁﬂ{ﬂl’
fir 8, 37 %1 fowe fal oy & 1 e
ag oyafer § 1 o ot fe & fel
drmer &A1 Wifed 1 W) &% a¥ T
g 3w At oga A faoen srd SR &
T 1 §, e 9 ¥ frnfadi & <X
& fad v A @ W A & AW
am ¥ g faadt e § 0 3w
" faarfadi wt wfes gl & wmd o
T ¥ 3m wAww fope fo §
agm f5 =/ s wfas wdom fege
%, arfe faafadi st wafe fowe
¥ AT a7 9§ woer fowT €1
AF F WEW FT X |

wmit geq # aga fa=rc famd
gon e wmg 7 S T S g
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7 foedt & f9 ¥ o g amgl
97 &l § 99 F Wy 7 9 d oo
# 30 &, 99 § age aw g
@ g &Y W gag AR
T # 7g1 fF gart W o ¥ waw
W AT TR W wew a7 g
90 & Wi ag & fr afadi # Fax
gt A7 d37 # qiaar fee 0 F @
T § Fau gy fdhe wwm &
fesmmm & St wEdt § @ w1 aEw
LB, te BT § 1 g WA AERA
I H AT FTIT A | gl G 45
AT qF 9@ w10 v fer www
avE Fard fe frear as T 0

Ux WAAE @R : § ARE ar
g Ag ardi o

Wl W wEEAr 0 § w9 &)
T § 1 T e @ s fedt
F992T GRT 9 1 39 F foAr of o
IUAT FT W T A1 F\ar veEEe ¥
TR TEH | T & ST e 4 | gHEw
# qg 3 a1 307 & fa< ¥ v i
WY OF g 41T I R A g TS
AT AU F% graT § A1 eafdw 9w
# arar wear @ 99 w1 § wgw fF
e @t afel # gw &t
X F1 & foar a@ o e T@
G § A 9= fafeww a1 yem A
fear wma Wt ¥ WG @Y ¥
fegmm & @ #¢ 5w aww & qwi
#1 o2 foar o g & Awwar § 05

wfaw am@ & 1

wa ¥ & famw e f R
&% & & Wi §, waiq s, A
¥ Weg WA 9 WiE FY AT ATEA
A 2 39 ¥ @ ¥ 0w |E § fEl
Wt aET RS £24TA W1, g 9T AW
¥ %% wmaga o7 A fF, afew ol
“ﬁmq‘g“ﬁﬁmml



3759 Demands

[ s wEedt]

FAT A Qoo, Yo WET F ATHY AT
9T Ay E, TafAd § wEwT awi A
ey ¥ o S o g g
¢ & guwm g 5w A 9@
UF wHA &A1 & a1 agi S @l #Y
T gfaar geft | gl S & qEfe
& § o ME  SREEK 9= 8
g 9 8 E @ F fag = 9w
a% qF wiw gk o, e gar @ 99
* 91X T GAT | Tg & FAA QAT
T OH oA A e o wmr A
O SW Y gEEEa § g F
g @ agi 9 @ wfat ®1 AR
Tgt ¥ franfaat Y aga an1 & a3

Shri D. C. Sharma: Sir, I rise tv a
point of order. Is the hon, Deputy
Minister following the Hindi speech of
the hon. Member?

Mr. Deputy-Speaker: The hon. Mem-
ber speaking has no grievance. He
does not complain. The hon. Deputy
Minister is following the speech all
right. What right hag the hon. Mem-
ber to raise this point?

Shri Khushwaqt Ral (Kheri): Sir, I
rise to another point of order. Can
any objection be made to a speech be-
ing made in Hindi in this House?

Mr. Deputy-Speaker: No, no; he does
not say that. Perhaps, the hon, Member
means that the other Ministers who
can follow Hindi must also be present
here.

st wmiw wEedt s i R
F1 EgT ® W JEMET, T AT
af-m # agw ¥ @1, e & wqaa
T 7 ar T o wERw Y oagT
fem TaT §0

o § E T A A wg
@ g MR A T« L TEA ¥ AT
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¥ gw A a awe e § g fF
T T Aga av a7 @ ¢ ) A gE
T T R A W & WY Ay
% W3 A g W F Ste e F
mg. o THo WIHAW &, T
74 Y FHifeRe wT AT Wfed o
A @ FH @ FFar & 1 AN 9
F oo e ¥ wifeew & 99 w1 AT
0t & aY o Wd ¥ T A7 WS e
g g oA FH GET AW A
2 39 SFC FC A ¥ gwg & q=w
Wt grfr T aw A q=w e

st Wo o faw (Fwwier) | IO
o AEEE, W¥ AAEE. 97 "9

TN AL 9% W ) A ¥
T § WE AAEY B FqEv
g g 5 s sl & aww w2
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o fE agi g tedfi et W R waw
g g &, it aF agi OF &7 & tadY
W FTH FT G R 1 qETeT WE 9
Y AitEr § IETET AV ATAICQ ¥ FAAI-
WIE ® W AW @ wqEr wghw ¥
aferar #1 9 ATER oY &, WA F
W #1 W A9 T@T A FAq F7
A W wY aar T3 S Sgd Aot
T = w9 ¥ g A W
XA W9 w2 £ 1 9 T EE g
% ¥ g @ E oW 9T TR Ay
wEA § 9gt § AT Tl & A
1 wara Wi Fafa @ar & 1 afsa
Tgr 9T Y wrafaat & & g A oft
Mg T & e fR g9 s oA
qt W W at e @ & Al
o G, WA LI FT A AEHT
W g gE FT AT T AR F
qw_ |

AT & |19 A9 agr 9% afz @
W a1 T F e Fm aw ¥ =
# 77 g1 § 5 99 # fasfear o=
@t gft o AW &F 7 o @
1 T afgmr S § 9 F wEAw
@ A &, @z s g meaw
wRE wAr ¢ AR afgEt ¥ ae ¥
w1 femrd & & 1 TR & S
# oA X gfF w6 w7 fas-
ot o= At g T § W a7 S
¥ gl A1 F9g F T AT IO IA
fagfedt & ¥ Maw g 2K $2
T ¢ FF & 9 39 N OF-
o Wi % W9 €7 aE § Ag w
w1 5@ F AR ¥ famr m f oo
W N K U™ AG ¥ S
ot ux o faefedi & otw g 2
& § 2 ot wR s ow ak
qT zz a1 § WX At 97 43 arfaat
92 Wbt a5 W i A awe
¥ o @ aE W oaEe W @ T

for Grants 3?6}'
(Railways)

g 1 AT ¥ wedfAamae aF faay
Mg AN qqgaa g1 3
% wd @ w1 e ¢, ¥
9w flr wwe &1 w3 oA
I ¢, AEfeca @ waf T@
g 1 aeEma ¥ fafgmr & % amEr
AT & W oAn ara & e g@lan
T &1 & Jr & fF oF qmETor Aren
9T &, I AN T CF GrRT /I
T F A ® gadiame a§
ot ¥ g @ awdt & 1 gk
FAAfaTaE O 0F gRr & 99
T ¥ 7y wgfaar g7 & Awar
wft g ¥ fafga 2w & am
AT o AW oF s Tw & fav
¥ gr & Afe @ o v oaw
gfaar 7 & adt & 1 g A A
7z ¢ & o o weEE A 97
g &L A1 WY FT 997 79 A4
agr ¥ feer e @ & ) @@
& meg W agr & wHErd 39 afrat
¥ g A fopEn W o wT ow ¥
ary A fest i d3r 9% ¥ Wi o w7
Fafrarare ¥ Fare ¥ & 1 owa @y
Sl T TCE WG T ST AT AT
fF oF araToor a1 g9 T 3 & Fwar
# frft wgfoas faw aadt & w9
g S F7 qfn # Wi S & afan
¥ e qr gare fed o Ay ge AT
®IO I ¥ G @ar § 1 galeam
@ giawr # aT% w19 A osara AT
aifed

o €@ TR 9% 9T T frard
aN wYf sgaeqr AGF & 1 T AN
o & dwar § & garied @
framy & gawm g @ Wi fagh
aF T ¥ g A ¥ far wm & ond
¢ ¥fee g wiT WA I glaardi
¥ famge ofqm & W 37 gfaamit
F wZA & F e f&5d gv w
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[t w0 &0 fas]
i o W e s wr E ) ww
dR F & A9 AW A ¥ FaT
framanz, agoEs ¥ AT w@R) -
wis  afear o it wew o & 99
Ft T fearm amgEm g oo

gt a% fawret AT q@t &1 g
g # gwma § &5 agi faoeht o) gw
i A T EufeT ag o Fara
X 4z U 19 & | A oY =g 9% e
# o g fs o o & witer & g
1 T AT oG E AAT A A
& 1 g7 ST W FTIF 5% 7 @
# o1 qur "G 341 9w § fE oI
aaq @t faeret W o ar @ A
dET off T o § afEw qw &
T 2w AT gk fr faoedt ot o
AT qE|r S W a3 1 g §F faw
§ I9T 42W F T WAAG HAY I
qaa 2 wwar g f oS & md § ot
famer adf @@ ol gmr A ==
safs ¥@F ¥ @9 WK HAemEw A
M wfg F F @ WS g &
T wEAT F1 AR AT AT A0iEg
W IMACH WY HAAS g1 (% T
AT F9Y § a1 AET aEE S e
a1 vt & avs wiyw ¥ ufaw sw@r
aifeg w7 gafad @ %7 fFdr a4
ot Ifem AF g fed

T & A9 g 949 W & ATE
& 5 sfmme @i #ifgaren, it

Qo a7 3 § A A agasE ¥
FEAYT AT AR E 0 I & W 7
Afeat § &
L
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MR W AT 91w s s o
#T g afx TER § de 9.
ar Y e #1 QA gfee & am
g | a7l & w1 ATA (W) 97
FFE AT TmEr WA g R We
feamr =t wfs & =fos @or g aFar
&1 wma & ST w1 OHY v FY gfe
@ wfus & wfes glar oger o
aedt & | § 4g faaza = 5 5a
fofrr qwadia dem W F FETE
g T WY &, W W 99 A 9T
T IE fom s AT g i
Ao # AT ¥ agusT gage
fam W gea s o afz @)
are famrer & s @t e # g
7 WR T fram e @ gfee ¥
SAERT A WX g ATE WhEE #
afus Imrn fag @l o

uF qa F A FrdEa AT Jmgar
g f gt Y= wrre ¥ o T G
w1 & § fF Famd qger W § ot gie-
A wfe g mar s 6, I W
THN A ZRY 1 9 faTe 3 g
ag g7 et ¥ dey o fad €
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AT fasat ®, 9ed ww # al i
e o o fred o g g ol
g &% § Frar mn # wdife ww I
oy fi\mS W g & S agE
M Tw Ty T uE oAw A
T T HRT Yoy e aw wTF
?ﬁ@mﬁwgwﬁ g dfew
A e ¥ wrafE & m wi
FOQE Y GYE A7 @ a7, SEerE v
T g § W % FW ¥ g T
FEifE FA fesar dr w27 & T2 ¥
frar a1 @ g oo I
. og #Y F|r g s 9w A § e
S WTET ST AT AR AT BT AT
& 1 wfed ¥ ag fadiy gwe &
wreTy & ot A & # dfeew qr
“few WO #T qrETAT 4TET & &=
T FY e @ wfEd | GAT @
& ardt gFa wa A Afger Fafs qE
B & Wy @ w5 ay afse e § aren
FT TR EH, @1 I TAT g A
femn 7= %7 &9 QU A qrE # A
F wrd o qEAT W 99 97 91T

e § 1 gAfAd qrEm T AT §

foowdt o1 a= WA S UEedr A
wTT =TfEd |

| mF e fm a0 7 oad

AT Zal ¥ WE fomr & awr
mfmr?mnw&wnzwn
fF HwY qEteT T & 3 T avE W
S8 W W O Afgd W
A T AT W W WA
#¢ J9 fF IO SR & 99 A
4 I T ¥ W T ¥ A9
ANET qw A W, G ¥ A e
gh W £ gu AwA ardr & 9,
maﬁmmm%wﬁﬂﬁm
i s qiPg Y Jga gfawn g e
& s e o 3 Y gfear g wwdt £ )
a4: (Ai) LSD.—6.
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HTH @1 §T saeqT F §ee 0
% g2 frdee FT & fr o qanw @Y
favrr YT wrdz ool & s ¥ grg s
i av e @ & fe
FEATT § FAYL T AT A W @R
TZ TFIET oy WX Lo W HE) THT A
AT & 1 ¥ & AT 7w A A A o
Frar & i v arag = TEATE fR AT
T A #gr wEwa 0 fAe ar agn
AT ¥ A T 27 T qA7 AT § W7
AL 37 ot Ziar & 1 wafad asm wE
fis orq A WTE &7 v # Oy afFwe
* afg Fo Wi fadia w7 a7 f oo
HqiHe Tg qa1 @ & fF v & O W
aTT # WY ZHT A SqTET AvAv g, wWrer
@A F oW WO ot feor osa
ARG 9 FCW A1GT o7 | H1T 7 w0
I EE R W W AEaw § ewr
afgr | T famr T @efE
¢ W THE WmEET SudeT @
wffed W e frgam § @ v
s safey w1 e e anfed

TET WeITATC T a1 wEr o
FUgA aga &, 4O agT g &
e wawl wias 3 wfew 2avg
FF O WEEEN & AW § ar
Fg i eFH T AR g fawm
TF TW FI A AT Ao g1 A
qET TH WA o UF SEEC &
g § 1 ow W gt 9 @
o §§ @3 7 wEEd 4, IR
AT & A g O & ¥ A 6
* s & qg S fAe wdt ) Sgie
AT 3@ A q A 9T T A
forer ay ) At wgr ar wfaw 3z € fs
mr e franr g gR AW
ey 1 sifirw ol & 3 ar
Nt grft @er ¥ §AT w1 a® T
fararr & Faarfad) w1 grw &, wm W
FEm T I I AT FT OO A%
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[T wo & fam)]

W7 3@ T § 9 199 & g Sifmr
qEATY ERT T £ 4 wfew T onfuw
& F1 AT

A @R F Arq ¥ FHe wrowr wue
A aTg AT wE § IR W Arei
Faar § A TwE fwmn @ A 39
s & & Wi st anfort & forg gferan
# waear F & ok fam a=Ene
TR

Mr. Deputy-Speaker: [ have to in-
form the hon. Members that the House
will sit today up to 530 p.m. for this
discussion and then take up the half-
an-hour discussion. I would request
the hon. Minister to begin his reply at
445, He is likely to take about 45
minutes. So, hon. Members might
adjust their programmes accordingly.

Shri B, C. Mullick (Kendrapara—
Reserved—Sch. Castes): Mr. Deputy-
Speaker, Sir, I am glad that the hon.
Minister has been paying active atten-
tion to the recruitment of Scheduled
Castes and  Scheduled Tribes in the
railways. His feeling yesterday in the
House indicated the amount of sinceri-
ty in this direction. But the same
spirit should be observed by the mem-
bers of the Railway Board. In many
cases, Scheduled Caste and Scheduled
Tribe candidates cannot apply for ser-
vice due to lack of advertisement in
the regional languages. I know that
in my State of Orissa, the news items
is rarely advertised in daily Oriya
newspapers. Whenever [ tour in my
constituency, many young scheduled
caste people meet me for service in the
railways. I find it very difficult to tell
them about the vacancies as we, Mem-
bers of Parliament, are not supplied
information by the Railway Board.
Steps should be taken to supply earlier
information regarding the vacancies to
the Members of Parllament, particular-
1y those representing Scheduled Castes
and Scheduled Tribes.
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Regarding railway land, as my hou
friend Shri Hansda said, I am awarv
that large acres of railway land are
lying idle. When there is the slogan
for more production of food, it is im-
proper to keep the land uncultivated.
These lands should be leased out to the
poor landless Harijans for cultivation

Transport problem is a great proh-
lem on which the efficiemt implemen-
tation of Five Year Plans depends
Every part of the country should be
touched with railway lines. The need
to develop backward States like Orissa
and Assam ghould not be further neg-
lected. Orissa possesses enough mine-
ral resources, but they are not properly
utlised due to lack of transport facili-
ties. Top priority should be given to
the backward States in regard to com -
struction of new lines.

1 would suggest that a new line from
Sukinda mines to Paradip port vis
Kendrapara should be constructed soon
for the quick developmem of the Para
dip port.

Hegarding overcrowding, many hoo
Members have already spoken about it
1 regret that the problem of owver-
crowding is not eliminated. T have
seen the horrible picture at Howrah in
the Janata Express for south viag Cut-
tack. Passengers were thrown into the
compartments through the windows.
Duec (o this overcrowding, a large
number of pick-pocketing cases occur.
The trains for Orissa are always full
of rush. To overcome this overcrowd-
ing, one additional train should be in-
troduced from Howrah to Puri and
some more compariments should be
attached to the existing trains.

Coming to lighting conditions, the
lighting condition in small stations on
the S. E. Railway in Orissa is very
deplorable. In stations like Hardas-
pur, the lights provided are very in-
sufficient. The light is so dim that it
is very difficult to sit peacefully in the
night till the train arrives. Then, I do
not know why waiting halls are not
provided with lavatories. Steps should
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be taken lo provide lavatories in all
waiting halls.

1 do nol understand why therc is
delay in establishing a divisional head-
quarters at Khurda in Orissa. I re-
quest the hon. Minister to take more
sincere steps to establish a divisional
headquarters at Khurda as soon as
possible.

1 do not understand why the rv-
modelling works of the Cuttack and
Bhubaneswar stations are getting de-
layed. Proper steps should be taken
to expedite the remodelling works at
these stations.

There 15 a great necessity of con-
structing an overbridge at Jajpur
Keonjhar Road from the platform to
the goods shed. The water-supply
scheme at Jajpur Keonjhar should
function soon. Electricity should be
provided at Jajpur station as soon as
paossible.

Shri Narasimhan (Krishnagiri): Sir,
the peculiar feature which is noticed
during the budget specch of the hon.
Minister, as pointed out in the specches
of some other hon, Members is that the
question of new lines has been com-
letely by-passed. The hon. Minister
said there were no major accidents,
cverything was efficiently done, etc.
But it is not a satisfactory thing, really
speaking, that an important matter like
- this should be completely by-passed.
In previous budget speeches, therc was
some jndication or other about some
new line or other. All hon. Members
were waiting eagerly to hear some an-
nouncement or other. But this time
the hon. Minister simply left it to the
Planning Commission, by saying that
everything was in the melting pot and
the Planning Commission had to de-
cide. This is rcally not a desirable
attitude on the part of a big depari-
ment of Government like the railways,
with a thousand and odd crores of
rupees of capital, with the big Rallway
Board, a8 machinery calling themselves
experts. They must really have & plan
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should not really surrender like this lo
the Planning Commission.

The House should have the benefit
of the advice of the Railway Board and
the Railway Ministry on these matters
during budget time. This kind of
taking away of the responsibility of
Parliament and individual Members,
opportunity during budget time and
avoiding discussion on a big issue is
not really desirable. Particularly, this
should not apply in the case of railway
lines dismantled sometime or other
and which deserve to be restored. New
lines may be a different question, but
restoration is an important matter.
Pandit Thakur Das Bhargava was say-
ing that backward areas should be
treated with  the same sympathy as
scheduled castes.  If those areas have
to be treated like scheduled castes,
dismantled lines have to be treated as
scheduled tribes.  They also  deserwe
special treatment. In my distriet, 100
miles of railway line were removed
during the second World War. The
first and second Five Year Plans have
gone and the third Plan is in the of-
fing, but we have not heard about the
restoration of those lines. The first
and second World Wars are over and
the third World War is threatening to
take place, but we are trying to avoid
il. 100 miles of railway line in my
district were dismantled, but no action
is yet taken. The Minister says in his
budget speech, “I have left to the
Planning Commission”. This is very
disappointing and very unfair; T am
really surprised at the lack of perspec-
tive in these matters. Near this parti-
cular area, there is a lignite project.
A bauxite project in Salem is coming
and magnesite industry is developing
to a very high degree. With the deve-
lopment of the steel industry in the
country, refractory indusiry is deve-
loping by leaps and bounds, There are
many other projects in the offing pro-
jects—lignite is to be used for the
steel project and the briquettes are
]lkely to be used for iron ore in
e—it is really surprising that

and they must infl the P1
Commission about their demands. They

mstead of taking a perspective look.
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the- Railway Ministry is taking a myo-
pic look. I am sorry to note this. 1
hope at some time or other. better
counsels will prevail.

There was so much talk about over-
crowding. The Railway Administra-
tion has given priority to goods traffic,
but passenger traffic is more or less
ignored. In my opinion, the real solu-
tion is to have longer trains, Other-
wise, the line capacity does not per-
mit more trains. To have longer
trumns, they must have better loco-
motives. There is no use telling that
“We are self-sufficient in Jocomotives
and are even in a position to export”.
Really speaking, when we need morc
powerful locomotives to drag longer
trains, our efforts should be to pro-
duce such locomotives and not to be
satisfied with self-sufficiency in some
kind of locomotives which are inade-
quat: for the demands of the day.
While the Planning Commission is
being referred to for not constructing
new lines in our area, we find that
actually new lines are taken up and
metre-gauge lines are converted into
broad-gauge lines. 1 am not complain-
ing about the constructions but I may
say for a fact that even in areas whe-
ther iron ore and steel industry arv
not developing, cven in those areas
metre-gauge lines are converted into
broad gauge lines and some lines arc
being doubled. So, my reguest  is
that the same sympathetic approach
should be given to the other areas
also. Merely  quoting the Planning
Commission will not be proper,
1 do not know whether in those cases
the Planning Commission was consull.
e,d- If, in fact, the Planning Commis-
slon was by-passed or ignored in those
cases, then really jt is not clear Lo me
how it can be quoted in other cases.

Then 1 come to the question of rail-
road competition which is not the
problem of only the railways or of the
rogds. It is the problem of mecling
the transport requirements of the
country. In that connection, I would
say that the construction of over-
bridges and under bridges should be
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treated as a national problom, Beth
the Transpori Ministry and the Rail-
way Ministry should set apart a big
sum, say, Rs. 50 crores, and see that
proper over and under bridges are

" constructed in  important junctions

where the railways and national high-
ways meel, [ know that in many
States there are several points in the
national highways, particularly on the
route from the north to south, where
there are no over-bridges. There is
heavy traffic, both passenger and vehi-
cular, in that route and for want of
over-bridges lorries and trucks have to
wait the whole night on both sides of
the railway line at the level crossing.
because the gate-keeper will not open
the gate in the night for fedr of acci-
dents. Because of that, the road trans-
port capacity is adversely affected.

When we talk about railway line
capacity we forget the fact that both
road and rail capacity arc needed for
the country. Without roads, the goods
will not reach the railway station to
be carried by the train. At the receiv-
ing end also the roads have to carry
the goods to the countryside. So, we
should give the same treatment to
both. My earnest request in this
regard is that a good sum should be
set apart, funds should be created and
the problem should be boldly faced

Then, a better national policy should
be evolved and the coal price should
be made uniform throughout the coun-
try. There is no use having differcent
coal policies in different areas. There
should be a national coal policy
throughout India,

Lastly, I will make a local request.
The Southern Railwavs will do well to
run a tri-composite train by the metre-
gauge route from Madras to the other
end of Salem. In the broad-gauge
route, via Jolarpet, there is o lot of
crowd as {rains are going to places
such as Ooty. So, it is very necessary
that the Salem people should be divert-
ed by the metre-gauge. An equal dis-
tance metre gauge route is available.
Therefore, | would recommend to the
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Railway Board to run a tri-composite fasar = FTER
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st wesrarf  (Faroae)
I9EAE WEEw, A F1 a1 fame fuwd
=rfed |

Shri M. R. Krishna (Karimnagar-
Reserved-Sch. Castes): Mr. Deputy-
Speaker, after seeing the reports sub-
mitted by the Railway Ministry to
thi= House and hearing the speech of
thi: Railway Minister one will not
vither begin or end his speech without
congratulating the Railway Ministry
for the work it has done during thi:
period of one year.

15 hrs.

The hon, Minister while replying to
the debate yesterday mentioned about
rest  houses provided for Class IV
employees of the Railways. When the
report of the Pay Commission was
discussed in this House and when &
lot was said about holidays, I tried to
find out as to how holidays were spent
in  various other countries. My
grievance was that the Government,
though they extend a lot of holidays
to the Central Government cmployees,
do not generally provide them the
places where they can spend very well
these holidays and the result is that
most of the employees waste their
hard-earned holidays. Railway Minis-
try is the first to provide holiday
homes in Kashmir and other places of
interest. Since the Railway employets
have the facility of travelling, holiday
homes were a necessity. If they arc
Tully utilised by the Class IV em-
ployces. 1 think it would be wvery
much appreciated by onc and all.

The planners have pinned their con-
fidence on the Railways for the
fulfillment of the Plan. The Railway
Ministry at every stage have been
saying that they are doing their bit

to help the planners to achieve their

objective and the exccutive for the
proper utilisation of the Plan resources
and to speed up the work. When thix
15 the view of the Railway Board and
the Government, I think. perhaps it
was not the view of the Railway
Hoard or the Government to provide
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this facility only to certain arcas and
neglect the others. Though the
Railway administration has made pro-
gress in various ways it has not done
much to reduce the wastage. Il is
perhaps the tradition and custom with
most of the departments or concerns
in the public sector that with greater
expenditure and greater return, the
wastage is also sometimes abnormal.
This hag been perhaps proved true in
the case of the Railway administra-
tion too. Many departments or
sections, like the Railway Protection
Force and other Departments, have
been brought in, but the way in which
they are working does not convince
hon, Members of this House or the
public outside. The wastages in  the
Railways have not been brought down
Allowing corruption to remain safe
with some of the high-ups, the wastage
in the working hours has become the
monopoly of =ome workers in the
Railways. I know many offices wherc
people just go in the morning, mark
their attendance and go away and go
in again in the afternoon to attend to
the day’s work. This kind of wastuge
is also there in the Railways.

There are some cases which have
been brought to my notice about the
utilisation of some of the very
valuable equipments in the Railways.
Recently, the Railways have purchased
some cranes, probably by paving a
large amount of foreign c¢xchange.
Those cranes which were put into use,
one al Jhansi probably and the other
at Sccunderabad, have been used by
the officers  without heeding to  the
advice tendered by experienced
workmen. The result was that both of
them had been broken. They have
been sent to the workshops for repairs.
This single instance would go to prove
that very valuable cquipment is being
used in a manner in which it ought
not be used and which will result in
a very heavy loss {o the Railways.

The Claims Department  in the
various Railways is working above its
capacity. This again prove; that a
lot of claims are made either because
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of loss or theft or because of breaking
of wvarious wvalusble articles. The
other day ene of the hon. Deputy
Ministers, while answering a quesgtion,
said that robberies and loss of
Railway property is on the side of
increase. These things will have to be
put down. It is no good for the
Railway Ministry to come before this
House and merely say that out of 100
caser ten or twenty cases or some
more  cases every year are being
detected.- This will not  definitcly
convince  the House. The agencics
appointed will naturally be satisfied if
robberies  or thefts or losses arv
increasing, at the samc time the force
which has been appointed could detueet
one or two more cases every year.
This practice is not going to help the
Railway administration and the
countrv very muech.

It ha: been  proved with cogent
reasoning—many of the hon. Members
have proved it—that the basis on
which the Railway administration lays
new lines is not convincing. When one
sees  the Railway map, onc would
really sec that the whole thing i
lorated in onc aren leaving the other
arcas for a long time uncovered. One
can understand areas like NEFA or
the industrial areas, where steel  or
othur basic things are produced, for
example, coal, getting some preference
over the other areas. Many hon.
Members, even though they have becn
stressing the need of a railway link
in their own areas, did not fail 10
mention thal the border arca should
ger  preference. 1 would  go stll
further and say that if the border arcvas
have to be provided with proper com-
munications, it should not be phased
over three or four years but should
pe done in one year's time with the

istance of the sappers and miners
and other engineering corps in the
Defence  Department. They must

speed up the work in NEFA and other
border areas. Nobody would hesitate
1o support the Railway Ministry in
this matter.

But while giving preference to other
industrial areas, the Railwavy Ministry
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should not forget the areas which are
also important in other matters. 1f
steel is important for this country, I
think rice is also equally important.
If an area which is producing a lot
of rice is neglected, it would only lead
to the feeling that perhaps the
members of the Railway Board have
an aversion to rice and have got a
liking for wheat, therefore they do not
pay that much of attention to an area
which produces enough of rice.

Just now my hon. friend was telling
me about a line which was to be
taken up by the former NS Railway,
that is, the Nizam State Railway.
Even though they had & lot of surplus
when the railways were integrated—
unlike other Railways the Nizam State
Railway left a lot of surplus and that
money has been transferred to the
Central Railway—they did not meet
the commitments which the Central
Government made to the NS Railway
before it was taken over. I refer to
the railway link between Nizamabad
and Ramagundam which is one of the
very important railway links for which
the people of Hyderabad and the
present Andhra Pradesh Government
have been often insisting. It has
becomy a praciice with the Railway
Ministry to keep on beautifying,
providing buildings and other things
at places where they have given
railway facility, but it should become
the practice of the Ministry to sec
that they first provide railway links
to backward areas from where persony
and produce can be moved; later on
they should think of providing addi-
tional facilities 1like cementing the
platforms, providing good furniture
in the waiting rooms cte. These
things can wait; the first and foremost
thing that the States or the areas
concerned in the country would like
to have is railway facility.

Coming to railway cmployecs, T
would like to plead for a section
which_is perhaps the most neglected,
that is, the gangmen working on the
lines. 1 think there was no rnention
made in this House about this section
which has been neglected very badlv,



3779 Demands

{Shri M. R. Krishna]
1 have brought this to the notice of
the General Manager, Central Rail-
way—giving him detailed infor-
mation, but I did not get any inti-
mation from him; hence, I would like
the Railway Ministry to attend to this.

I think the Railway Minister js very
considerate  to his own community,
the Scheduled  Castes. Yesterda:
something was said here about promo-
tion in the services. I would like to
complain against the Railway Minister
for not filling the vacancies reserved
for the Scheduled Castes in technical
posts. When I met some of the officers
who have been deputed tor tms
purpose, they told me that though
these posts have been reserved, they
de not find suitable candidates.
The Railway Ministry have
started very many schools, and
we have only praise for them. But 1
want the Railway Ministry to start
some technical schools so that not only
Scheduled Castes, but even others, can
be trained there. This they can
eusily do since they have well-equip-
ped workshops. I want the Railway
Minister to bear this is mind and sec
that Scheduled Caste and Scheduled
Tribes candidates are tarined in such
institutiong so that they can fill up
the vacancies in technical posts,

Some of the recommendations madc
by the Pay Commission are really
helpful to the railway cmployees, for
instance, three  paid  holidays,
minimum wages applicable to casual
labour and so on, but 1 think a lot of
difficulties would be removed if the
Railway Ministry can rcopen their
supply depots and allow the railway-
men to draw their rations or require-
ments from them, because the articles
will' be sold at least at controlled
rates, if not at subsidised rates. I
also® see that the Ministry has
encourageéd the opening of consumer
co-operative societies. This will  also
help railwaymen to purchase theci
needs from these societies at cheaper
prices. Most of the railwaymen who
are -today feeling that they are not
getting enough emoluments will be
definitely satisfled if these two things
are given to them, ’
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Shri Supakar (Sambalpur): We, arv
now in the fifth year of the Second
Five Year Plan. In other sphores
some amount of thinking about the
shape of things to come in the Third
Plan has taken place, and so at this
juncture I am glad to find that the
Ministry has brought out a very
valuably and informative booklet
calléd A Review of the Performaince
of the Indian Governmen: Railways
during the Second Five Year Plan
period in the Background of the pre-
vailing Economic Conditions, If we go
through this booklet, we gel a very
rosy picture of the state of affairs of
the railways, but if we go round the
country, we find certain very disquiet-
ing features. Although we congratu-
late the Railway Ministry on th
steady improvemeni and so far as
their economy is concerned, we cannot
help feeling a little concermcd about
what the average traveller or
businessman feels in regard to the
railways meeting or failing to meet
the needs of the public.

In this connection, 1 would submit
that statistics may very often be 2
little misleading. When we lind
numerous complaints of overcrowding
from all parts of the country, it is
little consolation to beTHld that th
percentage of overcrowding is coming
down. Since we are aiming at .
planned economy, since railway iz a
monopoly concern, and since other
modes of transport like road transport
are very inadequate on account of
there not being roads and the rivers
not being bridged, it is very cssential
that the railways should try their best
to remove the difficulties of passengers
and make adequate provision at least
in the Third Plan to meel, as far a-
possible, their travel needs. Thereforc,
I submit that when they formula‘c
the railway plan for the Third Plan
period, they should make adequate
provision for reducing overcrowding
to not merely 13 per cent, but zero
per cent if practicable.

In regurd {0 goods traffic, T believe
we are in a still worse position, When
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there is overcrowding in trains, we gol
practical evidence of the incapacity of
the railways to meet the demands of
the public so far as passenger travel
is concerned. Bui, =o far us; goods
{raffic is concerned, we cannot judge
Tfrom the performance of the railways
whether they are able to meet the
needs of the country, of the com-
mervcial section of the country, and are
m a position to foster the commerce
of the country as well as they should.
Statistics, no doubt, supply facts und
figures to show that there has been
increased volume of traffic, as regards
both tonnage and money value. Bul
we find a very disquicting featurce
which is deseribed at para 14 of this
booklet. [ shall quote only one or two
sentences from this booklet. At page
16. in para 14, it has been stated:

“Products, which are mostly
consumed locally like foodgrains
and oilsceds, move only to a
small extent by rail, compared to
total production. There is a
decline in the proportion trans-
ported by rail under sugar, cotton
manufactures, jute manufactures,
salt and to some extent oilseeds,
between the First Plan period and
the Second Plan period, and most
of these are high-rated commo-
dities.”

One wonders if thig deversion of
of traffic to roads is not due to the
fact of the railways not being able to
meet the d ds of the busir

to transport their goods with the help
of the railways. Therefore, I believe
that Government would do well in the
future years to give us some idea as
to what the d d of the busi
men and the public is for wagons, and
how far Government are in a position
to meet these demands.

Very often, when we ask questions
about the need for increasing the
number of passenger trains and also
goods wagons, we are told that there
are not cnough locomotives or that
there is not  cnough  line capacity.
This limitation of line capacity come:
in the way when we ask for the
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addition of small bogies to important
traing running through the country,

1 would submit that these factors,
namely having more coaches, more
wagons and Dbetler line capacity
should occupy the attention of the
Railway Ministry not only now but
in the formulation of the Third Plan
as well.

In this connection, 1 would jusi
touch only one puint about irack
renewal, which, I would submit, so far
a; the South-Eastern Railway is
concerned, that is, the area from
which I come is concerned, is unfortu-
nately, the heaviest in arrears. We
find at page 67 of the annual report of
the Indian Railways that in the South-
Eastern Railway, there are 2,571 miles
of broad gauge railway lines, out of
which 750 or nearly 30 per cent arc
in arrears, and out of 925 miles of
narrow gauge railway lines, 485 miles
or more than 50 per cent are in
arrears. Consequently, the railways
are forced to impose speed restrictions
on as many as 147 miles of -the narrow,
gauge railway lines. Therefore, this
ig a matter which I submit should
receive the attention of Government.

Another aspect to which 1 wish to
draw the pointed attention of Govern-
ment is regarding the utility or the
usefulness of the Indian Railway
Conference Association, in respect of
which caustic comments have been
made by the Public Accounts Commit-
tee in their Twenty-First Report.
They have stated at page 39 of their
report that:

“With the integration of the
entire railway system into a singl~
unit, such netural organisation is
an anachronism of the past”.

You know, Sir. that when this asso-
ciation was formed. almost all the
railways were private companics. With
the integration of almost all the
companies into a Government concern,
and after the Pakistan Railways have
ccased to be a ber of this

tion, not much useful function is
performed by this associalion. On
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the other hand, this association has
ereated much difficulty so tar as e
proper administration of the railways
is concerned. For example, I may just
refer to one of the functions of this
indian Railway Conference Associa-
tion and that is in regard to thel
meutral  control  organisation, 39
far as the neutral control
junctions are conccrned, we find at
page 3! of the annual report of the
‘Railway Board that there are altoge-
qher ten junctions, out of which two
junctions are at onc place, namely
Agra, three others are in U. P. and
other five are distributed through-
out India, but they are not distribut-
ed rationally, and that creates diffi-
culty so far as the proper management
and checking of the wagons etc. is
goncerned

Lastly, I would submit thal when
Government plan for extension of
railway lines in the Third Five Year
Plan, they should give preference to
conneccting Rourkela with  Talcher:
this will be a very easy proposition for
Government, becausc there is already
a linc from Rourkels to the Barsua
mines, and to connect Barsua with
“Talcher will be a very easy job, bi-
causc the milage involved is  wvery
small, and 1 believe the survey also
‘has already been done.

Regarding the Dandakaranya rail-
way line about which there were
questions this morning, 1 would sug-
gest that they should connect Bala-
.dila with Rayagada, because by doing
so, they will be shortening the rail-
way line by about hundred miles as
wcompared with the present arrange-
ment; they will not only save a lot
of money but they will make the
approach to Dandakaranya much
vasier than through the present align-
ment

1 hope Government will give the
wonsideration to all these points.
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Shri Dasaratha Deb (Tripura): At
the outset, I congratulate the Rail-
wuy Minister on his having allocated
money for the construction of the
raiiway  line in Tripura from Pathar-
khandi to Dharmanagar. At the same
time, 1 must draw his attention to
the fact that he proposes to spend
only Rs. 10 lakhs during thiz fiscal
year to construct the line. 1 would
request that he should see that the
construction of this railway line should
be expedited and it should be com-
pleted before the end of this yeor
itself namely. before the end of 1960
itself,

It is ncedless to point out the trans-
port difficulties under which the peo-
ple of Tripura have been suffering at
present, for, as the hon. Minister is
we!l aware, our Territory does not
have any improved road communica-
tions or any railway lines. So we
are left with the service of airlifting.
Very .recently our people have been
facing another difficulty. I do not
know why the Communications Min-
istry, particularly the Indian: Airlines
Corporation, has reduced the number
of its freight flights from Calcutta to
Agartala since the 1st of January
1960. From that day, our people have
been suffering very much. Trade in
Tripura State has come almost to a
standstill. Many goods are being
accumulated in the godowns. Neither
can we carry essential goods from
outside Tripura into Tripua nor can
we move our agricultural products
from Tripura to outside.  This is
because airlifting is very costly.

Sceondly, the proposal which has
now been made to construct a new
railway line from Patharkand: to
Dhuaramnagar, the north-castern town
of Tripura, will not help much. This
line does not enter into the Tripura
State morc than 10 to 15 milex, So
even when the construction of that

- line is complelted, we shall not  get

much facility by way of railway
transport. If we are to get transport
facilities, that line has to be extended
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from Dharamnagar to Sabroon, that
15, via Agartala. Then Tripura will
have a railway system inside its
territory, The mileage involved is
only 200 or s0 and it is not wvery
costly. If the Railway Minister and
the Finance Minister make an enueav-
our in this regard, it will not Dbe
very difficult for them to find the
moncy for this. This is an inaccessible
area and also a voery backward area.
Il we want to develop the State, wo
must have some sort of improved
methods of communication. The rmost
desirable communications is the rail-
way svrtem

Because of the lack of this com-
munication system, what are the diffi-
culties we are facing in our State? As
regards essential goods, we have to
pay higher prices than those prevail-
ing in the rest of India, because every-
thing is being carried by airlifting o
by road transport. Both are costly,
morc costly than if they were carried
by railway. Secondly, more than 90
per cent of our people are peasants.
Our economy 15 mainly a prasant eco-
aomy. It is also an undeveloped urea.
We must  develop agriculture. We
have been facing serious food crises,
Every year we have to take rice from
the- Centre. Last year itself, we had
to pay about Rs. 30 lakhs for tran:-
port of goods to the Pakistan Rail-
ways. This was on government
account, Besides this, the trading
section, businessmen, have been pay-
ing more than a crore of rupecs yearly
to the Pakistan Railways as transport
charges. If a railway line is deve-
loped in our State itself we can save
all that money and utilise it in other
development works,

Again, because we have to develop
our agriculture and increase our pro-
duction, we have to distribute ferti-
lisers to our peasantry. Fertiliser
also is wvery costly because we have
to airlift it. Our peasantry can hard-
ly utilise such costly fertiliser, because
Jthey have no money to pay such a
high price.
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In this connection, I want to bring
to the notice of the House one very
interesting fact. In  carlier years,
Tripura has been a very fine pine-
apple growing area. I think perhaps
it is one of the best pineapple grow-
ing areas in India. But for the last two
or three years, due to lack of trans-
porl facilities and there being no
market for it in Pakistan, the price
of pineapple has come down 1o as
low as Rs, 3 to 4—sometimes  even
less—per 100, For thai reason, the
producers could not get even  their
cost of production. That is why pne-
apple production is gradually decrvas-
ing there and our people cannol com-
tinue that cultivation.

As regards jute also, if you comuare
the prices. you find that every vwar
there is a per maund diffegence of
Rs. 5—Rs. 10 from the Caleutta
price. So is the cas¢ with cotton and
other agricultural products. The
prices are much lower than the cor-
responding  prices in the rest of
India.

That 1s why if we have a rallway
system inside Tripura—if we develop
and extend the railway ling as 1 huve
suggested—we can develop our agri-
culture itself. Besides, at present, we
have ne industries in our State, nei-
ther large industries nor medium-
size  industries. Every year we find
that in our budget a certain amount
of money is allotted for this purpese.
Last time there was a provision of
Rs. | lakh for starting a medium-
size industry—a factory. But they
could not spend that money  becsuse
they cannot carry the machinery
inside Tripura. It cannot be cariied
by small trucks. Also thy roads are
not properly developed for carrying
such heavy traffic. They are using
some 5-ton or 3-ton trucks. The
roads cannot bear heavier tran=pmt,
That difficulty is there,

That is why 1 have been  urging
again and again in this House, sincc
1952, for providing us a railway line.
1 find that ultimately they are trying
to reach the castern border of Tripura
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by the construction of a railway line.
But it shou'd not stop there. It should
be extended ‘hroughout the  whole
Tripura State, at least to the southern
portion, The House must also re-
member that Tripura is a bocder
State. It is encircled on three sides
by Pakistan. So from the point of
defence also, it is absolutely necessary
that we must develop our communi-
cation system,

The Railway Ministry proposes to
spend Rs. 10 lakhs this year. I wou'd
appeal to the Railway Minister that
even if by the middle of the year the
work could be proceeded with beyond
that possible by the aliotment, then
lack of money srould not stand in
the way. (He should provide more
money and he should see that (his
line is completed this year itself. He
should convince his Cabinet colleagues
and also the Planning Commission
that at least in the Third Five Year
Plan, if not in this year, this line
shou'd be extended upto the Southern
portion of Tripura, that is, upto
Sabroom.

st wtg (framagr) o uTemer
TEIRT, §§ q&A § Tgd A gV A I
[ATAAT & FEERw § W7 & g 6
wEEdt A TH AT A qrErAAT A7 8
f& frer wwre =8 FHAT@) F e
e AT =T AT AT F arr H
I A<t Y § 1 IW wEE |
# ot $5 qF AT AEAT § | BH FH-
arfeat A Frdgerar 7 aw w9 E 9
7w gt Wi & frat # 9@ fran &
fe oT & AT SRy ¥ ) W Wy
AqmEa aars &, 6T gw amaw 7 g
aeeag dT AT # W1 AAEAg a9
FT qw FHAFAT 3 gaA H wANY
AgT dar &7 § 1 agA ¥ A ¥ ww
fr d # aga et @ ¢, wga
T EAT & WY et age sarar
M dmIE R IR AE A
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T g f5 =9 afqaw & o 7% a2
qarfasTdt §1F & a8 @@ arag § i
2|Y & | IAERT AIAT FIHIT THE AT
I IW T F qqTT AL W A0 qF
T gA ARG AW I A E A o
fasrdt 39 @@y w1 =T & "o

'm§q1'cawrtiﬁz’rﬂmg:

# WY IATEW 4 AT F A A
TEATY agd gt & ¢ Wi avr F Sifrac
aga wTET g oA i & awe
oAt saTar Sifen § & fe gy
et v Frfr rege i 3w #
T & T wfaaTd g T F | Ay
# 9T %1 a%T AF A% | [Wiw TAH
AT - AT A A R
A% @ & | wegT § oft R o
A ot =1 §F 2, a5t 0w
aga Ay Sifar gt § 0o e
AT F qEIUEE M OWE mag
Afraa & mfasrd @ F W@ Ty 2
F w=Hr avg 9Aa & 1| W fewe dfa
= ¥ Y aga & W @ A A
@ w1 § 9 7 W gfme & 1@
fasrt 12 & 1 & I & AT A T
FL IR UFA F ING AN F@
# w7 5T gear wmew F I AX &
#F TR FAT AEA &I FT gFar %
fore mma= #7 g9 da9 F, IAFT FIW A
Tt & 9w 695 99 9 § aE-
7 ot IEH T GEE 91T IEEr
=1 F 1 FH AG B oATEA F FAE
T € 0 WhEw | T F oo
T g, A faemgr W AwTge
F¥ag aFd wra & o dw e
HITTey ®q § a7 | g WS qEA A
I\ fga 1 a9 F75 &, AfFa Fa%ar
¥ I Era gEEGHT AR g Ay, a1 A3
9T AT aF gfaa ¥ FriEal oA
I WTEE & oanfaw @@ o & T
oy W AR T AT EEEAT E W
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T fad o w1 agw w2 ww
&MY =tfed |

FY WAL T F4TH AT §, a1
gar? Agd A geFa, A1 gfmew ¥ 931-
fawrd § sy WOl £ GE F7 UE
AHT qfegTT I F1-—0F A
FREAW FT FALATES &7 £ A fET
ATHTT T AGA AMT F | W IT
afrgr % f&ft afm & oSl g
AT & a1 TR §1 omar §, A1 5w
#T ST FTAET 7EY g1 €, @ g o
& W17 Sawr a 4@t faedt g, @
ATHT. Ig FART AACATES FCAT § H1T
A ¥ fEeTs AEEET g ¥ E
oY AUH g% § f6 T98 FEwHa §
famt faerd wrdY § | F ag Fad=a o
g § fF agmEa-gaar 1 A
A W agg G F i &
Aga ag wk § 1 ITA W1 €S gH AT
# W guw1 @ Sfgd fs e &
A% faaar & 1 eyt ¥ vaw 9 -
& FOT FATT YUY TW AT &
gran 97, FAfH A 9 @A Yoo FYW
gammg

aga @ wrgdl 7 we ofow & v
Hagrg | A T aFeY § 8 wies
AT ATgAT § (e # AY arfaai
afz &Y =gy fear gwr, &1 o 1euc
HYEo TqT T RE | AT EW LEIL FT
afaw a4 wra §, 91 99 G99 we Tifaw
Yoo BT § WV WA AT 209 WU
g1 & o reie ¥ frAgw smew
TEFH foo ®AU 41, A1 WIN IEH!
Fiwa ¥3o wU g A § 1 re3e W
U7 44T TIT @9 g9 9 Wi {ene
# gyoo0 TIC WY EAT § | WUT FH ¥
qrHz % Afaw q@e §, 41 ag wf
1T AGY § | WT gw gure ¥ fedt
1 2 FgET L A g dm F FArd
# wiferar W Gz aifore T3 w7 @
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# | o= ghear safearsfze an, &
fergrama Y qifeear O &, &1 g0
ggi P83c-3g W Ry A9 W qOA
FCA T | Ug HET A 4o ATA A FIT
g1ar& & 1 gard awfa 1 afed 1 gEdt
i faador # Fa= v AEifer 9
F Wi T I S 1%s ¥ ST
graf § 1 t@a & e ) T
¥ aTie § WYT S ave g o 8,
qg Faw 1y 9CEz § | v ofsw A
e A Tavarg Yo qvEz §, T qE
e¥ .y qTHz AW AR § | g dfe W
roit oy wrart ¢ owde § afew A
i | aiie dvan e § | 76 AAE
qar @ wrgd fF s oosTwW
¢ fr wew qfem wfq deT i oY
Awer gfer ot AU AT A e A
e Tery w1 AfEE Ew HfEE W AT
ar § 1 W R § R g W A
vo FUT o0 dWT AN ¥ WX A
ow Tt & 2t fi #w Zw
Argr @ & 1 gaTq dw 9 o
afe e T e o S A i
# mew 35w W agr A g ol of
T T § | § g AT g §
e §| 97 aar famre wv wE

& Orgme & wvaed ¥ # g g
wrgar g fF peus—ye Ror3 A ds
g & fod ara an) @@ g A
A Efr el H WF wAw A
ar feafa & 7 teys ¥ szt A
am Y@ WM "G a9 T
T # I 91 "9 IEET A4
foafy & o0 & aEFTO AT AT
aifgr 1 fegmm & wite TR
teoo e # fafa a7 @ af dh
@ wrary i wa =9 # o feafa g,
T £ v ¥ A g T8 sy
% 51T § @ A A o, A wwar
EA
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mw gwTE a1 5 g 5 garar 0w
armmifea iz faadom # § wt e
AY & fAU 0% 5207 w19 ST AT

IM 1 wHE ag A & ag AT

aAE qAAT # At A @, a@r @
duer Ao & §, I8 Y e
g ATl w17 39 #7 owedeE fwa
AT | W TH A AT e,
AT e AT

YN gAY § 7 FEA AR
Z % agt 97 gRiee SeAd oA
AwEE 1 I A @A REA A
faqr 31 & W3 waem @ fadew
FEm fE a7 fr 93 gadew & fao
FIE ST # 7T &, AV I A A A
aFW gEH freer wfew ) q@ a®
*ft wgeT & f o fargeam | e sfoa
¥ FIE @ A FT AaE g
@ e ofrm geem ofan &
AT HIET AR AW FA 4 A
A% ¥ 39 A HEGT 9EA g2 H@ WL
#t 1@ T W7 3 off 5y fe ¥ A
fame @@ = 21 fom o @
AT FT FHA 41, AT G F "1
Fqma (w011 F INT HATAW A g
Feqy fF wa 3 A feme g dme
A1 39 F AgH w1 AF g w1 4w
e fear 9@ agr A fawe fam
Bt Lt Evicuct sveifabondl
™ aA F1 yae femm s Sfew
for 37 #F grera srvTdt A T FA e
I #1 w1 AwA fae #Y Sy wAr
fgw 1

T | A1 T W AT T
F1 g W dradig A fomd-
qF &Y qfoireT Wt a9 & FET g
& rgan g fe dwmadaw & weeft qfv-
rran 3wd & s 3, W 99 % weEr
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FH G | AT FE 97 AT AW oA
ar 7 g, dfew wwT § aw oAw
IH W g # fgaey s A
wforgz aF 99 W g€ F@mT I
sifgr | adm  TEAdfm gveEr
# fammag7 & wean, v & fafefadr
FOHTTI TIHAT W WYT e 935
F1 FrEa e Argw, fafefad & T
ardfig At w93 A7 fagre W
JEA AT AR wARG AT JET
=rfgw w7 afags & fae as o1 A
g W &1 @ Aw T
faqr Ima, AMfF AT gEW AT gEET
A AT AF

Shri T, Subrahmanyam (Bellary:
Mr, Deputy-Speaker, Sir, our rail-
ways  happen to be the grealest
national undertaking in which we
will have made an investment of
Rs. 2,000 crores shortly. Some hon.
Members were expressing an appro-
hension that a conflict has been allow-
ed to arisc between the various modes
of transport in our country, Lhat
railways are in confliet with road
transport etc, I am sure that «n a
developing economy there will be
very great need for all these modes
of transport to be fully developed and
also to be fully utilised. My fear
is tha'. ultimately, non-developmunt
and non-utilisation of these various
meodes of transport to the maximum
will be the bottle-neck in our deve-
loping economy. In the third Fivu
Year Plan when we try to  achieve
self-sufficiency  in the  agricultural
secltor and a self-sustaining or a seilf-
generating economy in the industria!
sector, all these modes of transport
will have a full role to play and a
very significant role to play. I am sure
the Railway Ministry will do every-
thing possible to avoid this conflict
between the various modes of trans-
port. With regard to the new Lliaes,
priority must be given to the defence
and the devel t and expansi
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of our steel industry. Taking into
consideration fully all these factorles,
1 feel that we must attach importance
also to the balanced regional develop-
ment of the various areas of our
country. In the South also, there is
4 feeling that the railway extensinns
have not been done in a satisfactory
or the desired way, After the re-
organisation of States there is great
urgency for this, besides the econo-
mic  development of the country.
About a couple of years back, the
survey of a new line between Kottur
and Harihar was almost ordered
and il was about to be taken up but
for some reason it was postponed.
With regard to the railway line from
Raydrug to Chitaldrug in the Souik-
ern zone, the survey was completed.
I am only giving illustrations, Therc
are several such lines which should
be taken up and with even small
extensions so  much of  economic
development could be promoted and
large areas could be thrown open
for progress.

It s gratifying that we have achiev-
vd self-sufficiency in the production
of locomotives, coaches and wagons.
Chittaranjan are manufacturing about
170 locomotives per annum while the
TELCOS manufacture about 100.
Qur coach position is quite satisfac-
tory. The Perambur works are
manufacturing about 380 coaches and
with the recent introduction of ihe
second shift, the position is bound teo
improve. Therefore, I am sure more
trains could be put into the various
lines.

1 suggested two ycars ago that a
fast express train should be run
between Bijapur and Bangalore via
Gadag, Hospet, Bellary and Guntakkal.
I was informed at that time that the
position with regard to the locomo-
tives, coaches, etc. was not satisfac-
tory and when it was  satisfactory.
this question would be taken up. Now
that self-sufficiency has obviously
been achieved, I am sure we are in a
position to take up such things. There
is great urgency for these express
trains and I appeal to the Railway
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Ministry to take up this matter us.
early as possible,

We are mow trying to export iron.
ore from Bellary 1y large quantities.
It is a foreign cxchange earner. Some
millions of tons are proposed to be
exported. Therefore, I suggeslt Jhat
the Guntakkal-Hubli metre gauge
line may be converted into broad-
gauge or at least the Guntakkal-
Hospet line, within which area lies
this huge iron ore rescrve, may Dbe
converted into broad-gauge, imme-
diately.

- Some amenitics have been given.
Sleepi ace dation was made
available previously in 26 trains; now
it is awvailable in four more trains.
Two types of sleeping coaches—two
tier and three tier—have also been
introduced which is to be welcomed
and passengers coming from distaatl
places, from the South from Kerala, -
Mysore. Andhra or Madras or f{rom
the cast from Bengal or Assam and
other places will certainly welcome
it, 1 am sure thig will bring about
more integration and unity to some
cxtent and thercfore, 1 particularly
welcome it Accommodation  has
heen sel apart to third class passen-
gers travelling long distances, which-
is also another welcome feature. But
I have received complaints coming.
from Madras, Mysore and other plac-
es that this is not regularly enforced.
At the starting place, Madras or
Bombay for instance, the passengers
gel into these coaches and reserva-
tions ave properly made but in the
intermediate stations a lot of over-
crowding is allowed and they ex-
perience much inconvenience, I hope
the Railway Ministry will look into
these matters and prevent these
things.
sreat wetanf - FUTegw WEI-
7, qfF a0 % gwg o m &, =
e § ¥ & o e & wE
WA TEE WrEdr g d mwwdr
g fir t=d fawdde aga w=a &9 57
w4 <fE 3 qm waE W 3R
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aTe # zq fawg a7 wfew Fa A9
i g R fafme @ s
F Gar maw g1 & A F07 T
W g & W THET ST 4E aana
o fr fafass sw gar &1 a7 S
Tafo w7 gor & s foarmardy o
# gamdt § wow feoEdz ov & &
duw T ¥ AW Fr aga s foawa
FT HTRAT FIAT TEAT 21 H HIA
A F WY 9T AT JAAET =g
g & = fely &1 G s @y @
At ag faar o fed §na & adf awar 2
Fa%1 7% fom aga wrrte FT qwat
2, =l faar dar 2 foo gmw dna
Y g Y o 1 ww gEEy &
foer oft oy & &Y Y ag SEF o
A8 wrdr @ W o= wre o & A
g fear arn & fF o & awa A
TéY ATET o T g, fo & o
HART AT AT , TAATE HY A AR
AT HEAT & WY o 9g dAT ¥ v @
T IAFT FH A AT E 1 WH WY
A fF St e v 8w, =
a1 ag o5 Ar far aw 4 SW &
I Fe 9 e @ wl 39% A
W FEET 0 fawr o amer @ oA
IHE AT I 77 71 syAgTT fHaT Arar
2 @ fFm avg & W 9mEA oA
aT AT qhw & wf@ § AS 0 ™
atg § d ¥ § gEEr qEE W
qear &1 9§ F2IE 97 g6 E
YT IHH 7T A% feay sraw @ o IR
TGT FTA AT, TART A qTAT FIE
aF g & fama Ao gg g @
f& % arr = e @1 oo § A
AT A WA FEAT & IHEET W AT
ST T F A § | o aTEE g
£ ar 3g dm oftr 9t § o ey
9T FHT TS @O &Y q1a & W A
# wf a9 of @ o &y O
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FTA § &9 ST T F3 7 9T W 1
g a9 @ R wmer v oew g
&1 & =rgdt g fF dvw &7 G A
fear g WX o §av T duw &7 &
# fau smad Fdwrd 5% &, e v O
g aw, ag @ fear @m0 g
oY ® AAAT TE g7 & fF S0 aer
A At & A94T AR A o
&1 S #1 w97 &1 F g1 T
H WUAT HTATA WA qgar #1 afE
ai @ gfaen wfaw Bt @ owe
AR ¥ W EaT &, &9 A aW
vy f& a1 oF wEET 9z & uEAE
F & ATY HT WYA G HIET T £ )
T e & i gfea & & w0
@l 9T OF FEMAT 927 du1 9wy FEn
W A § A § & e fedde
TR & FTH w ¥ W1 S A Afew
¥ gfew gfend w7m F30

F AT K W W § qowT S
feerr aedt g1 A Tew q@ T
@ 9 gEw dwA F fav A e
g A F fAU o1t WwA I
T W 61 wiw w2W § o 0w
?q‘i!,uoo%’t,?eo vf'rrrmt{in
oY WitT TEFT qET 9T ¢ FAD F G-
WGV § AT W A G T AR
< artm # Far GEE ) froAw
7 &Y 77 ¥ arie w1 a= & e ag
41 far Y & aFf = arhe # gg,
TEET FT FTCU § AT G AN q9T
s gl 97 wigwfal & qgas wt
wE Y I * fean e g e A
¥ A o ¥TTAR w1 B faar
ar 3@iq #g faar fo @@ 9@ 99
agr & oqw & dY ww I A w0
ag v @), fedlt F g A A
Ft g gy Wl gen & afem
gz § af o W dwel W
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7A@ A g e 2 g i
wiAdaa o agargr A
& fret A Fré o A far AR
am FEy # fF qw oW dte &1,
FTHT B agr a7 ft AT # g9
qar g A8 qWAT 21 "E & e
1 7 e wrE AT (o F A=Y w4E
2t Al & g it & Fgi @ F|T g
THRT HTY SAAT A AHA £ 1 A4
M wEi @ faw A qge A & AW
@t 97 fav aw fafemdl & a@ &
FaH T, IR v a9 gE e, I
SETOT WY W %S § ) A A faw
agr g, & FEAE TR T AW
J TE AT FIAH UTGFT Lo—so FATT
¥ g9 Y T fear ) Ay o
wfafadts & arfr fed 4 & & W=
g

16 hrs.

# ug W Tt § fa oA i
ATFT BT @ A ST ager I &
T AT SATRT A AT §, I AT AT
oY EH FE AR, IAH §E T9
T w #) Fsi%ﬁzl%wﬁ;%
faw ot s aw A e SeE
feg wrowr a=r Sifgo Sy W
AR § ag @v oy § 1 o A Ee
Uil

TAE FATAT CF WA IA AT
¥ A wieErEr § oarf ) gewae
F 0% 9% AAT 4, THoUHUe @, I
wa¥ foeelt T & fof @1 AW
sEisr A F fa ng ) faeeft 2o
# i T fa aw w3 AfEw
a7 fam & W 3% e § q
@i, A 39 # + qET ®1 e
qi, 7 HIE ¥ TEAH 4Tt oo,
300 ZHIRH HH 6 ow a1 #v @@
391 (Ai) LSD—7.
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T AT I @A W | O, AR
aﬂﬁﬂhﬁﬁioeﬁuiﬁm"
fer & amed ot gwoww g3 7 T
afe gz & A A 0¥ 9 f faer
# Tg T T A R g AW
fe gw g8 A &7 1 200 %o 27
T qaTA At ¥ AET | TWOH ww
™ fag @ oW "gEE F faar
e 7z g fF dW A faw o
felt %1 2w 3 qay i ferm Y g€
AT T ag 9X BT v I A
UF FANATT A wrE oY, oF a5
F ort ff 7l uw S & wg o)
@ A A f § oS 3 faee B
q T A IE HAET T L AT Fo
a1 far afea feeft Ao =/ &7
agt 99T 7@ a1 w4 Az £y qug
¥ 7@ W, WY T A A A AR
amy | T TAA faAl aF WiE AE
Wit wE o7 feoddr avoAr
= wrefagt &1 o ifeg 59 g
f& @ dme 39 W aF 99 &1 e
T | agt 7€ e gt @ Y, A
et 97 fadt s a1 g A6 9T
qEITHTAMATM G | K I AW
F A9 W A% T A7 AW oA
oS AT 1 A 39 & A1
U 7% T I T w7 A v
i 37 919 Y ¥ F 7T TS 98 A
&t g o o sy s e Y g
W F A7 w9 FT 9N F OF HIGHT FT
q& ¥ wfer 3% v aifEd, =@
T e g1 U wrE W gy 39
& T g0 ¥ Frd w7 A &1 9 @)
feedt dma & frdt s AT AT &
fet e 3wt &, 9 AW A
sy a4y faay & o= w9 w g
fagar & a1 79 AY@n ¥ FW g
aifegd, mfzgt A @F ;1 FE Tl
g wifed | T g AW A g
Yt agt g A # T & 2 we
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[ st enaf ank]
% o ¥ fordl, o o wgd § Fe ot
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ATF § AT FT FTAST | W Gz & qgq
# A IRdw Y et gg & Wi oot
TR qHAE G o § A A
w1 aft & adfy A T g A

Mr, Deputy-Speaker:
binde Ghosal. Not more
minutes.

Shri Auro-
than 10

Shri Aurobindo Ghosal (Uluberia):
Though I have given a number of
cut motions covering all aspecis of
the railways, but because the time at
my disposal is very short, I shall
confine myself to some important
points only. The first problem which
has been emphasised by many hon.
Members and which we are facing is
in regard to over-crowding in trains.
In order to reduce over-crowding in
trains, at least two things must be
done. First of all, the railways them-
selves should provide more acro-
mmodation by adding more bogies in
every train and they should also in-
troduce more  trains. Also, they
should divert the travelling public to
other forms of transport, In order to
provide more accommodation, the
railways should attach more bogies
to the trains and also introduce more
additional trains in order to cope with
over-crowding and solve the problem
of over-crowding.

My second suggestion is that there
should be a liaison commiitee which
should consist of representatives of
the Railway Ministry and the Minis-
try of Transport and Communications
so that the schemes can be taken up
and executed in a planned way. There
is no use of laying of roads parallel
to the railway lines because that will
not solve the problem of over-crowd-
ing. Unless the roads are developed
in the rural areas so as to link the
villages, and unless the travelling
public are diverted to other forms of
transportsthe problem of over-crowd-
ing is difficult to solve.
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[Shri Aurobinde Ghosal]

My next point is with regard 1o
catering. Catering service is deterio-
rating day by day. We are assured
by the hon. Minister that with the
abolition of the railway restaurani
cars in the trains running for long
distances, food packets will be avail-
able for the passengers, But we find
that except two or three big stations
ke Howrah and Delhi, the food
packets are not available in any other
station and this causes much harass-
ment to the travelling public. At
some stations, catering is done by both
the station restaurants and the pri-
vate contractors, and so, in competi-
tion, the quality of the food is gra-
dually deteriorating.

I would next like to mention about
the difficulties and disadvantages that
are being experienced due to the
condition of the restaurant care
attached to the vestibule trains.
Neither they slock adequate quantity
of food to be supplied to the passen-
gers who travel in the train nor are
the seats adequale enough to acco-

date all the p who travel
by the vestibule trains. So, I would
like to make a suggestion, namely,
that folding wooden planks or trays
may be provided at the back of each
seat as in aeroplanes so that the pas-
sengers may take their meal in  the

tments th Ives.

As regards the condition of the
suburban trains in the South-eastern
Railway, I would like to submit that
there is no amenity provided lo the
passengers in these trains. Drinking
water is not available; nor is there
any water in the latrines. There are
no lights; there are mo fans. For
several weeks no sweeping is done
even in the compartments. Conditions
are horrible in the suburban trains
of the South-eastern railway.

1 would now like to deal with some
gricvances or demands which are bo-
ing ventilated from West Bengal re-
gording the opening of new lines. 1
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suggest that a line from Santragachi to
Bistupur viz Arambagh should be
constructed. This is an important line
because Armabagh is growing and is
becoming an important town. It is
within 30 miles from the city of Cal-
cutta but it takes about one day to
go to that town. Naturally, there is a
demand {rom the people of that area
for a new line from Santragachi to
Bistupur via Arambagh. There is also
a great need for a line from Kharag-
pur to Haldea. Haldea is the place
where the new subsidiary port is
going to be built.

Another demand which is  being
made every year is with regard to
the Howrah-Amta light railway. The
demand is that this lme should be
taken up and made a broad gauge
line.

Another demand which was  pre-
viously taken up in right earnest and
has ben shelved since some time past
is in regard to the circular railway
around the city of Caleutta. It is es-
sential for reducing the congestion in
the trams and buses at the present
moment. The other two points I
want to mention are as regards the
clectrification of the Howrah-Kharag-
pur section of S. E. Railway and also
the electrification of Sealdah section
of the Eastern Railway.

I would now like to refer to some
of the difficulties which are experi-
enced in the Howrah station. Recently
the railway administration has set up
turn-pike gates and it is very difficult
for children and the women folk to
enter into the station during the
peak hour. So, I submit that the
turn-pikes may be done away with.

Regarding other things, the coun-
ters at Howrah station are very
small and inadequate in number.
Naturally on Saturdays and other
holidays, it is difficult to get tickets.
So, provision has to be made for
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opening an extra counter. Other-
wise, people cannot purchase tickets
for travelling in their respective
trains, even though they stand in
queue for several hours. If they do
not purchase tickets at the counter
and if they get the tickets from
the guard or the ticket-checkers,
they are penalised. So, if any
passenger is not able to purchase the
ticket from the counter, he should be
allowed to purchase it from the guard
or the checkers without any penalty.
In that respect, the law has to be
amended.

Another point I would suggest is
the introduction of motor trollies for
taking away the luggage from the
Howrah platform. This is the most
congested platform. If one train
comes late, it is impossible for the
passengers to board the train and it
is very difficult to remove the lugga-
ge by hand-driven trollies. In other
countries, in congested stations, the
system of motor trollies is there. So,
1 would request the hon. Minister to
lock into this matter.

As regards the demands of the
workers regarding the Pay Commis-
sion's recommendations, I would re-
quest the hon. Minister to meet the
representatives of the Union, so that
the grievances which are real may be
redressed and they can come to an
agreed solution, in order to get bet-
ter work from the workers.

= owmwe (TfTd) o ST
wErEE, § F o FN v @ #
AT 5g w1 ok & F7 TR
o & sam wof it § wed e
e fam 4

OF AT A A5 TEeger & #
ot ¥ @t =
¢ feamerenia W3 | 3w § T =
weF garé et § 1 frgd guowmi W
AEA IR AT GiAaT T FT I N
Faws FH W Ta= Fear amn &
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Dr. Pashupati Mandal (Bankura—
Reserved—Sch. Castes): Mr. Depur.y-
Speaker, 1 congratulate the Railway
Minister for building the rolling stock
and for achieving the targets of the
Sccond Plan in scheduled time. Bu_l.,
at the same time, I may bring to his
notice that he is not paying Pproper
attention to the Bishnupur-Santragachi
line. The people of Burdwan have a
long-standing desire to have this line.
1t will pass through the densely-po-
pulated areas of West Bengal, Ban-
kura, Midnapur, Howrah and Hooghli
and will touch the world-famous
places of Jairambath, Kamarpukur
and Radhanagar, the birth place of
Raja Ram Mohan Roy. The Chief
Engineer of the then BNR Railway,
Mr. Trouloch, surveyed this line and
said that the cost of construction of
this line will be realised within ten
years by transport of coal only,_ It
will be a second approach line direct
from South Bihar to Howrah. It will
remove congestion of Kharagpur-
Howrah line and congestion of
Kharagpur yard, It is only the cons-
truction of 50 miles of line. The
mileage will be 50 miles less than
the line vie Kharagpur. So, I am
pressing for this line to be taken up
in the Third Five Ycar Plan.
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From every section of the House
hon. Members have been pressing
hard for electric trains etc. I have
been pressing for the diversion of
one of the Delhi-Howrah trains from
Gomoh or Asansol via Adra Kharag-
pur since 1952. The people of Puru-
lia, Bankura, Midnapur and Orissa
suffer a great difficulty to travel up-
country, If the train is diverted, pas-
sengers from Tatanagar also will get
this facility. Only passengers from
Burdwan will lose one train, but
there are several trains running from
Delhi to Howrah through Burdwan.
So, 1 earnstly request the hon, Mi-
nister to look into this matter so that
one Delhi-Howrah train may be di-
verted.

There is a BDR Light Railway run-
ning from Bankura to Rayna which
does not cross Damodar River to
reach Burdwan. There will be a uni-
versity at Burdwan for Purulia, Ban-
kura and other areas. So there is
immediate need for the easiest and
the shortest link to Burdwan from
these districts. If these are connect-
ed with Burdwan it will be a boon to
these areas.

There is a rumour that the BDR
Light Railway line will be removed
under the direction of the Railway
Ministry on the plea that it is run-
ning in deficit. May I know, Sir, how
far it is true? It will be betier if
this line connects Durgapur with
Jamshedpur which will be an urgent
need in the near future.

Recently crimes have been ocecur-
ring at such a high rate and so often
in running trains that there iz a gene-
ral feeling of insecurity amongst rail-
way travellers. It should be looked
into with keen interest so that pas-
sengers may travel safely as before.
I may suggest that the Railway Pro-
tection Force should have the same
power as the Police have.

Zonal Railways Users' Committees
should be formed with MPs from that
zone particularly so that they may
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look into the problems and suggest a
solution at an early date. Otherwise,
a change may happen without asses-
sing the difficulty which will come up
after the change. Moreover, I suggest
that if a thorough change is going to
be made, it should be brought to the
notice of the MPs of that area in the
Zonal Consultative Committee at an
early date so that great hardships do
not arise after the change.

Though there is a general impres-
sion that the Scheduled Castes and
Scheduled Tribes candidates have
been appointed in a large number, yet
1 think that they are lagging behind
in fulfilling the reserve quota. More-
over, in the case of promotion, reser-
vation is not maintained though there
is a standing order to that effect.

I am pointing out one thing more
serious and that is, some candidates
had been selected by the Railway
Service Commission as  probation
guards in 1958 for S. E. Railway and
now they have been informed through
a circular that they will not be treat-
ed as selected candidates if they are
not appointed by the 31st March,
1960. Now a fresh advertisement has
appeared in the newspapers for the
recruitment of guards. Why has such
an anomaly happened? If the zonal
difficulty arises, then the Railway
Service Commission may solve the
problem. I request the hon. Minister
to look into this matter and do the
needful for appointment of the previ-
ously selected candidates.

1 also suggest that those who sur-
vey the new lines should themselves
be put in charge of constructing them
in view of their previous acquain-
tance during surveying, so that the
progress of construction may run
smoothly.

I know there is great dissatisfac-
tion about seniority among the tem-
porarily recruited officers who have
been confirmed later on. Their seni-
ority will be fixed according to the
date of confirmation as provided by
the general rules of OM, dated
14-7-58. I suggest .satisfaction has to
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be maintained among the railway
staff and thereby trains may run

smoothly, there may be less accidents,
speed of other work will be in,
appreciable progress.

Lastly, 1 find that passenger ame-
nities are far inferior in the South-
Eastern Railway, especially between
Kharagpur and Adra. There should
be minimum amenities in each sta-
tion such as passenger shelter well-
protected from scorching sun and
rain, over-bridges for both sides,
sufficient lighting arrangements,
drinking water throughout the year
and approach roads,

I hope the hon. Minister will pay
attention to all these things.

Shri Nanjappa (Nilgiris): There is
a proposal to lay a new line in the
Southern Railway from Mettupala-
yam. It is to be laid in a developing
industrial area, and it is for six
miles. The proposal is that the in-
dustrialists pay the amount in ad-
vance as loan. There is another pro-
posal for laying a line from Mettupa-
layam to Erode. In that area there
are other industrial concerns spring-
ing up. Loans may be raised in ad-
vance in that case also.

It is not merely a question of the
industrial concerns. All the hill pro-
duce from the Nilgiris have to move
from Mettupalayam. Trainloads of
potatoes move for six months in the
year, besides tea and coffee from the
hills, as also vegetables. .

The proposed new line will shorten
the distance by the existing route by
nearly 30 miles. So, any industrial
factory, businessman or trader will
prefer this route and advance money
so that he may make more profit by
taking the shorter route. This tract
also goes along a very rich area. The
people in that area also will be pre-
pared to advance money. (Interrup-
tions).

Mr. Deputy-Speaker: Order, order.
The House should always remain
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pl-easant to the eye and interesting to
the ear. When there are so many
voices conflicting, one cannot follow
the Member gpeaking.

Shri Nanjappa: By adopting this
new approach, the railways may give
preference to areas where the peo-
ple give loans for new lines.

Next, about over-crowding in com-
partments. Whether it be in Madras
or in Delhi, bookings are made well
in advance; the results is that
tickets are not available two or three
days in advance. Even in third class,
there is a good deal of rush. One
difficulty which is very commonly
noticed is that the railways issuc
more tickets than there is accommo-
dation in the compartments. Evcn
the most unscrupulous personnel
would not be willing to take in more
passengers than is warranted. The
Yailways punish a person if he
travels without a ticket, but there
is nothing which prevents more
people travelling in a compartment
than there is accommodation. This
custom of issuing more tickets than
there is accommodation must be put
an end to.

An Hon. Member: The hon. Mem-
ber does not want any tickets to be
issued?

Shri Nanjappa: I want that they
must issue only as many tickets as
there is accommodation, but they
should not pack passengers like sar-
dines and send them to their destina-
tion.

Another thing that I noticed last
time, while going from Delhi to
Madras in the sleeping coach was
that it was very shaky. It is impossi-
ble to sit and much less to lie down
and stretch oneself in comfort. One
of the ladies in the compartment
rightly remarked that we had not
been thrown out of the compartment
but we were still in our seats. The
sleeping coach runs over thousand
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miles or so but it is so very shaky
that it is impossible either to sit or
to lie down.

Again, while travelling from Madras
to Delhi, I found that even in the first
class compartments, the doors and
windows were so ill-fitting that we had
a lot of smoke, coal dust and so on
even within a short distance.

When the carriages are in such a
condition, the hon. Minister need not.
think of exporting them to foreign
countries.

Also, there was another thing which
I noticed while coming from Madras.
One of the coaches developed some
trouble at Itarsi. That was detached,
and in its place, another coach was
attached in the middle, and again,
they were doing repairs to that car-
riage. The result was that we rea-
ched Delhi two hours late. Such was
the condition of travel. Such old
coaches etc. must be removed.

I would like to say a word regard-
ing the canteens also. The hom. Mi-
nister was telling us that they are
giving people very cheap food worth °
about four annas or three annas. But,
when quality is taken into considera-
tion, it is practically nothing. It is not
at all sustaining; it is not wholesome.
There is no point in supplying merely
cheap food; it must have some real
nutritive value.

In this connection, I would like to
complain about the insanitary condi-
tions in which food is supplied. In the
Madras station, the breakfast suppli-
ed is kept on the platform, and it is
full of flies. Formerly, when food
was served from the dining cars, it
used to be offered in a covered form.
But, nowadays, they supply food with-
out any cover, and the items suppli-
ed are very cold also. Moreover, in
the case of the South Indian meal
which contains a lot of liquid items
such at buttermilk, rasam and sambar,
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they also spill and these are brought
in that state. Such was the state of
the catering done even from the din-
ing cars.

So far as departmental catering is
concerned, I would submit that that
is good. Government want to abolish
the contractor system. I welcome it,
and I am in favour of departmental
catering. Whereas over the contrac-
tar system we cannot have any con-
trol, in the case of departmental ca-
tering, we can have control, and
wholesome and good food can be
supplied in a sanitary condition.

Shri R, Narayanasamy (Periyaku-
lam): Mr. Deputy-Speaker, Sir, 1
rise to speak a few words on the
Railway Budget. First of all, I thank
you for giving me an opportunity to
speak at least now.

Shri Kalika Singh (Azamgarh):
Even then he is not availing of the
opportunity.

Mr. Deputy-Speaker: The last
speech is heard with more attention.
Therefore, 1 called him now.

Shri R. Narayanasamy: I belicve the
hon. Railway Minister will excuse me
for bringing to his notice some of the
local, yet pressing, problems of the
public of my area that has sent me
to this august Chamber.

The Kodaikanal-Gudalur Railway
line was under the contemplation of
the Government from 1889 when the
Madras and Travancore Governments
made an agreement regarding the
waters of the Periyar river. In 1895,
a survey was made. In 1897, after the
completion of the Periyar dam, the
Government granted permission to
Messrs. Wilson and Company, Madras,
to construct a light railway from
Kodaikanal railway station,—then Am-
mayanaickanur railway station—which
lies between Dindigul and Madurai
railway stations, to Gudalur within
two years. The said company failed
in floating the capital wanted within
the period allotted and thus the per-
mission granted automatically expired.
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Then thé Government made several
surveys till 1920. After the close of
the First World War, the Government
sanctioned in 1920 this line under the
post-war reconstruction scheme and
directed the District Board, Madurai,
to intimate to the Government within
two years whether it was willing to
take up this work, as the then South
Indian Railway Company and the two
planters of the Kannan Devan Hills
were willing to undertake the work.
Then in 1922, the District Board of
Madurai intimated to the Government
to cancel the sanction of the Kodai-
kanal Road-Gudalur railway line and
requested sanction for the construc-
tion of the Madurai-Bodinayakkanur
line. Accordingly, the Government
cancelled the order sanctioning this
line and permitted the construction of
the Madurai-Bodinayakkanur line.
Then the work on this line was taken
up in 1926 and completed in Novem-
ber, 1928. On 1st January, 1942, this
line was dismantled on account of the
loss sustained for the last 13 ycars and
want of materials due to war opera-
tions during the Second World War.
After the end of the Second World
War, the then Government in 1945
sanctioned, under the post-war
reconstruction scheme, the Dindigul-
Gudalur line and ordered traffic and
engineering surveys which were com-
pleted in 1947, and allotted a sum of
Rs. 1 crore in 1948-49 for this line.
Following the transfer of power to
the Indian people in August 1947, the
Kashmir operations started and this
matter was deferred.

In 1949, the Madras Government re-
commended to the Centre to take up
this line which would be a paying
proposition. It is learnt that the traf-
fic survey has alrcady been made and
a report sent to the Government that
of all the South Indian Railway lines,
the Dindigul-Gudalur line is the only
line which would connect all the im-
portant villages and markets and
would be a paying one. If the dis-
mantled line of Madurai-Bodinayak-
kanur is reconstructed it would work
at a loss as in the past unless the

3822 ,
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Dindigul-Gudalur line is constructed
and lined with the dismantled line at
‘Theni. The said Chief Engineer also
seems to have written to Government
to expedite the construction of this
line to Gudalur preferably and profit-
ably from Dindigul itself. The Vaigai
dam lies within 6 miles south-east of
this line from Periyakulam which is 35
miles from Dindigul. From Periya-
kulam to Gudalur it is 37 miles. This
line is about 72 miles altogether. The
Periyar Hydro-electric work recently
completed at a cost of Rs. 1025 crores
lies at the tail end of this line.

This is not my personal demand.
Almost all the Panchayat Board Pre-
sidents and the Municipal chairmen
in the taluks of Dindigul, Nilakkot-
tai and Periyakulam have pressed this
demand and have sent in their reso-
lutions .to the Railway Ministry. If
thig line is opened, the commercial,
industrial, agricultural and the rural
development of this region, that is the
western part of Madurai district and
also the high range of Kerala State
would be improved to a great extent.
The people of this region have been
demanding this line for over 70 ‘years.
So, top priority should be given and
every effort should be made to expe-
dite the opening of the Dindigul-
Gudalur line.

I suggest that the Bodinayakkanur-
Cochin line may be opened. This line
not only passes through the western
ghats, full of tea, rubber, cardamom
and other upcountry plantations and
forest wealth but also connects the
port of Cochin with Madurai and other
adjacent districts, thereby giving a link
to the State of Kerala. This new line
will improve the import and export
trade in these parts to a great extent.
The Bodinayakkanur-Cochin line will
be 100 miles in length and it will defi-
nitely turn the careers of lakhs and
lakhs of persons. (Interruptions).

Mr. Deputy-Speaker: Order, order.

Shri R, Narayanasamy: This new
railway line is really a boon to the
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planters, farmers, labourers and mer-
chants in these regions. Hence I urge
upon the Railway Minister to take up
this matter and get the whole line
surveyed as early as possible.

I am glad that the electric trains
are going to be extended to Villupu-
ram from Tambaram, that is, from
Madras to Villupruram. As a good sum
has been set apart for this, diesel
trains may be introduced between
Virudhunagar and Dindigual via Mad-
urai.

It is learnt that the Madurai-Bodi~
nayakkanur railway is running at a
loss. This is something which should
cause concern to all those who are
interested in making the railways both
efficient and profitable. One of the
main causes responsible for these
losses is the formidable competition
offered by road transport. So, the
only way to minimise losses on the
Madurai-Bodinayakkanur railway is to
make it more serviceable to the people
of that area.

At present the passengers as well as
the trading community that like to
transport their goods take the services
offered by road transport. One prac-
tical way to reduce the losses on this
railway is to create more Out Agencies
so that the people living in the interior
may also avail themselves of the ser-
vices offered by this railway. This
suggestion of mine can be implement-
ed without any difficulty. If this care
is not taken, I may warn the Railway
Administration that it would lose even
more revenues in years to come due to
the formidable competition offered by
the road transport whose network is
spreading far and wide in this coun-
try.

17 hrs.

Mr. Deputy-Speaker: The Railways
would not listen to his suggestion
unless he responds to my ring of the
bell.

Shri R. Narayanasamy: The hon.
Deputy Minister came to our parts
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and he found that there were not
enough passengers between Madurai
and Bodinaikanur. I bring to his
notice that the Railway Ministry is
running this train from Bodi to
Maduraj un rily (Interruptions)

Mr. Deputy-Speaker: The hon.
Member may now resume his seat. I
am calling the hon. Minister.

-

Shri Shahnawaz Khan: Mr. Deputy-
Speaker, I am very grateful to the
hon. Members who have taken part in
this discussion. I would very much
have liked to reply to all the points
raised by every hon. Member; but,
as the hon. House would appreciate,
in the short time that is at my dis-
posal, it would not be possible to
deal with all the points that have
been raised.

Shri T. B. Vittal Rao (Khammam):
We are prepared to sit one hour more.

Mr. Deputy-Speaker: Forty minutes
are asked and they would be given.

Shri Shahnawaz Khan: Sir, some
hon. Members referred to the
Railway Accidents Enquiry Commit-
tee, of which I was the Chairman.
In almost every Budget discussion,
some reference is made to that re-
port and this time too, reference was
made to the recommendations made
in the report regarding the train
examiners. We did make certain re-
commendations regarding the condi-
tions of service of the train exa-
miners. I would like to explain to
the House that considerable improve-
ment has already been made in their
terms and conditions of service. In
1954, their scales of pay were:
Rs. 300—400; 200—300; 150—225 and
80—160, which was the lowest grade.
Prior to the issue of upgrading orders
in March 1957, the proportion of
train examiners in the lowest grade
80—160 to those in higher grades
was 85:16. All that I would like to
say is, very considerable improvements
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have already been effected in their
terms of service.

Shri Braj Raj Singh (Firozabad):
It is usual to say ‘“‘considerable”.

Shri Shahnawaz Khan: My hon.
friend Dr. Ram Subbag Singh, and
some other hon. Members referred to
the conditions of service of travelling
ticket examiners, and they desired
that the travelling ticket examiners
should be classified as running staff.
This matter has also been brought up
before the House on a number of
occasions. This has been considered
at great length by the Railway Board
and the Railway Ministry. The staff
classified as running staff are those
who are intimately connected with
the operation of the train. Travelling
ticket examiners, I am afraid, cannot
be covered by that definition. But
the General Managers are permitted
to give a consolidated travelling
allowance wherever they consider it
justified, and this is given to them at
the discretion of the General Managers.

Dr. Ram Subhag Singh: But they
are not getting what others are getting
on other railways. In the Eastern
Railway they are getting only
Rs. 37.50 whereas in other railways
they are getting Rs. 58.80.

Shri S. M. Banerjee: For that a
separate notice is required.

Shri Braj Raj Singh: Ask for
notice.

Mr. Deputy-Speaker: Order, order.
I am listening to these voices saying:
“It is usual” and so on. If that is the
position, I can ask the Minister to stop.

Shri Braj Raj Singh: That would be
better. ...

Mr. Deputy-Speaker: Unless he is
allowed to proceed and have his say,
how can hon. Members anticipate
what he is going to say?

Shri Shahnawaz Khan: On the
Eastern Railway, the travelling ticket
examiners have the option either to
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draw daily T.A. or the consolidated
T.A. on the following scales: —

Those in the scale of

Rs. 100—200 Rs. 38
Those in scales above
Rs. 200 Rs. 83

U we compare these rates with those
obtaining in the Northern Railway—
Allahabad,  Muradabad, Lucknow,
Delhi, Ferozepore and Headquarters
squads—

In respect of T.-T.E. who remain
absent for 20 days or doing no
work, a TTE drawing pay plus
dearness allowance of

Rs. 100 to 200 — Rs. 38
For those drawing over
Rs. 200 ~— Rs. 63

ISo, Sir, there are not such wide
disparities in the travelling allowances
of travelling ticket examiners as stated
by hon. Members.

Dr. Ram Subhag Singh: What are
the rates in other railways?

Shri Shahnawaz Khan: Sir, there
are lois of other points, and I would
like to proceed to the next point. I
would like to assure the House that,
if there are any special points to be
looked into, if any discrepancies are
brought to our notice we are always
open to reason and we would try and
lock into all those points.

Some hon, Members referred to the
indiscriminate use of special powers of
the General Manager under Rule 148,
and it appeared, while listening to
hon. Members, that there was a reign
of terror prevailing on Indian Rail-
ways and that people were dismissed
or removed from service right and
left without any rhyme or reason. Sir,
I would like to assure the House that
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the position is just the reverse. There
are only three reasons for which an
evmployee's service may be terminated
by the General Manager under Rule
148. One is the assault on a super-
visory official while on duty and
use of abusive language to his supe-
riors. Then, corruption, eapecially
where it is not possible Lo estabilsh the
charges under the normal rules but
where the General Manager is satis-
fied that the person concerned is guilty.
Here, I would like to state that
some hon. Members in this House have
referred to the prevalence of corrup-
tion on railways. 1 can assure the
House that on railways we are active-
ly fighting corruption and we send out
officers in cognito, to go and find out
the actual state of affairs. Sometimes
they travel just as students, as ticket-
less travellers. and they observe the
actual conditions prevailing; they come
and submit their reports. We verify
their reports, and when the General
Manager is thoroughly satisfied that a
bona fide case of corruption does exist,
and that there is no doubt about that.
then only action is taken.

The third case is where the safety
of train operation is involved. There
again, the House was Yery much per-
turbed at the number of accidents that
were taking place, and we sensed a
general desire in the House that very
strong action was called for, to mini-
mise the number of accidents. Where
we found that there was negligence
and accidents were due to neglect, we
nad top take quick and effective action,
and in doing so, the General Manager
was authorised to exercise his special
powers, These are the conditions or
cases in which the General Managers
were forced to use their special powers.

I might also add here that previously
the General Managers themselves were
authorised to terminate the services of
an employee. I would like to submit
that, during the last two years, 1958
and 1959, the total number of persons
whose scrvices have been terminated
was 66.
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Shri Braj Raj Singh: All over the
country?

Shri Shahnawaz Khan: Yes.

Shri Harish Chandra Mathur (Pali):
In two years, is it only 667

Shri Shalinzwaz Khan: Yes; these
are rather revealing figures.

17'14 hrs,
| MR, SPEAKER in the Chair]

Out of 11 lakh employees, the services
of only 86 persons were terminated
under this section. Out of thesg 86,
39 cases were for corruption. I am
sury no hon. Member would ever want
a corrupt official or employee to be
retained in service or would attempt to
defend him. Fourteen were dealt
with in regard te accidents. Eight
were cases of assault on supervisory
staff.

Shri Braj Raj Singh: How many
for abusive language? None?

Shri Rami Reddy (Cuddapah): Are
there any dismissals for abuses?

Shri Shahnawaz Khan: No, for
actual assault only. I am sure if there
was any m'sapprehension that this
power was being wielded ruthlessly,
it would have been removed.

As the House is aware, we have the
vigilanee section on our railways. The
numbers of officers punished during
the last three years are as follows:
1956-57— 2 gazetted  officers  and
481 non-gazeited officers;  1957-
38— 9 gazetted officers and 755
non-gazetted officers;  1958-59— 6
gazetted officers and 1,343 non-gazet-
ted officers. "Over and above these, a
number of cases have also been refer-
red to the SPE., where cases are of a
more serious nature. From  thesc
figures, I hope the House will agree
that, at least on the railways, we have
been giving no quarter to any corrupt
railway employee be he an officer or
an umployee of a lesser siatus.

Some hon. Members have referred
to the conditions of travel on railways,
cspecially safety of passengers, ladies
in particular. We¢ have been greatly

3917 Al LS8

PHALGUNA 12, 1881 (SAKA)

_ for Grants 3830
‘(Railways)

perturbed about the incidence of dacol-
ties, murders, robberies, cte. on trains.
We take full cognizance of every case
1hat happens on our railways, and we
consider it to be a very serious matter,
deserving very serious attention.

As the House is aware, the safety of
passengers is a State responsibility;
and the GRP, which is a part of the
State police, mainly deals with the
crimes on passenger tralns. We have
been in constant touch with the State
Governmenis. We have had meetings
with the Inspectors-General of all the
States, to find out how best we can
deal with crimes on railways. The
escorts on important trains have been
strengthened, and certain other mea-
sures have already been taken to deal
with this growing wave of crime. But
there are certain types of crimes which
no amount of patrolling or increasing
of police would eliminate. For ins-
tance, when a passenger enters a com-
partment as & bona fide passenger,
holding a proper ticket and at night he
gets up and stabs his fellow passenger,
there is very little that an escort can
do. Then there is follow-up aclion
and the State Police investigat: the
case. I am very glad to say that, in
a large number of cases of dacoitics
and murders that haveytaken place on
our railways, the culprits have been
apprehended and they have  either
been dealt with already or their cases
are before the law courts,. We have
been given full assurance by the Ins-
pectors-Gencral of varioug States that
they are making every possible endea-
vour to work out the cases which have
not so far been traced.

Shri Braj Raj Singh: What is the
percentage of cases traced and not
traced?

. Shri Shahnawaz Khan: The RPF has
been re-organised and it is escorting
goods trains. I am glad to inform the
House that as a result of their activi-
ties, running train thefts have been
brought down very considerably. The
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theft figures for running trains are as
follows:

1855 2,634
1956 2,078
1957 2,140
1959 1,437

From 1855 to 1859 the figures have
been brought down from 2,634 to 1,437,
Similarly, there is a very appreciable
decrease in the number of yard thefts,
which in the year 1955 was 1,312. In
the year 1959 it has been brought down
to 847. Similarly, goods shed thefts
have been brought down from 949 in
1955 to 655 in 1959. These are en-
couraging figures; and, I am sure, the
House will join me in congratulating
aur Railway Protection Force. There
has, however, been an increase in the
thefts of carriage and wagon fittings,
to which we are now paying wvery
special attention.

Shri Braj Raj Singh: Can we con-
gratulate them for this also?

Bhri Shahnawaz Khan: We take
very serious notice of every case of
dacoity, murder or theft that takes
nlace on the railways. 1 would,
nevertheless, Ii‘tc to give some more
fgures.

Mr. Speaker: In how many of these
cases did the Department receive the
essistance of either Class II1 or Class
IV servants in the detection of crimes?

Shri Shahnawaz Khan: I am sorry,
1 have not got the break-up of figures.

Shri Braj Raj Singh: He¢ requires
notice for that.

Mr. Speaker: Arc they assisling
the administration?

Shri Shahnawaz Khan: Yes Sir. In
many cases they have arrested the
culprits at the risk of their lives. A
professional thief, who knew how to
open ladies’ compartment from out-
side, was arrested with the help of
the railway staff.
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Shri 8. M. Banerjee: Is there any
difference between ladies’ compart-
ment and gents' campartment in
opening the door?

Mr. Speaker: There seem lo be
some devices; we do not know.

Shri S, M. Banerjee: Only for the
ladies’ compartment?

Shri Shahnawaz Khan: This man
was specialising in attacks on ladies’
compartments, and when he was
arrested he actually gave a demons-
tration as to how he could open a
compariment which was locked from
inside.

Shri §. M. Banerjee: You do nol
have male compartments and female
compartments; the compartments are
the same.

Shri Shahnawaz Khan: These are
compartments meant for ladies.

Shri Sinhasan Singh: In how many
of these cases are the persons concern-
cd railway employees and in  how
many cases outsiders?

An Hon, Member: Most of them are
railway employees.

Shri Braj Raj Singh: Notice.

Shri Shahnawaz Khan: There
again, I do not have the break-up of
the figures with me.

Shri Braj Raj Singh: May I raise
a very important point? You have
been pleased 1o remark that  hon.
Ministers must be prepared for the
parliamentary system in Auslralia.
But cvven for the Budget discussion,
which is most important, hon, Minis-
ters are nol preparcd with figures

Mr. Speaker: Therefore, 1 suggest
that with regard to certain figures
which are being asked for and which
are not readily available with the
hon. Minister, he may make a stale-
ment tomorrow before the commence-
ment of the discussion on the other
Demands.
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Shri Jagjivan Ram: The figures
myy be available in one of the papers
that we have circulated. But we
will find them out, and peint outl to
the hon. MPmber All these figures
are contained in the papers that have
been circulated.

Mr. Speaker: Has the hon. Minis-
ter concluded?

Shri Shahnawaz Khan: No, Sir.

Some hon. Members wanted to know
the justification for the 5 per cent.
increase in freight rates. At the same
time an equally large number of hon.
Members referred to the unsatisfac-
tory financial condition of the Rail-
ways. The expenses have increased
very considerably as a resull of the
operations and also as a result of the
recommendations of the Pay Commis-
sion. The House will agree that there
is ample justification for this 5 per
cent. enhancement.

Dr. Krishnaswami—he is not here
—and some other hon. Members said
that the utmost cconomy should be
exercised in Railways, As the time
at my disposal is very little, I would
like to submit that we are fully alive
to the need for effecting economy. It
will be seen from the economy report
for the quarter ending June, 1959,
recently placed on the Table of the
House by the hon, Prime Minister, that
out of a saving of Rs. 599 crores, as
a result of economy measures faken
by the various ministries, depariments
cte., the Railways' share is the largest
amounting to Rs, 576 crores. Out of
a total of Rs 599 crores of all the
ministries put together, the economy
effected by the Railwavs is Rs. 576
crores.,

Shri Khushwaqt Rai:  And  still
costs are going up!

Shri Shahnawaz Khan: 1 mayv also
assure the House that the strictest
control will continue to be excrcised
over the rise in  working cxpenses
consistent with efficiency.

My hon. friend, Shri Krishna, refer-

red to the reservation for Scheduled
Castes and Scheduled Tribes. In the
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technical categories, for which  suit-
able candidates are not available, the
reserved Vac i are porarily
filled up and apprentices are enlisted.
They are given proper training, and
as soon as they are fit to take up the
jobs, they are given those vacancies,

Some hon. Members referred to de-
partmental catering and catering on
Railways generally. I think there is
a general appreciation of departmental
catering throughout the country.

Pandit K, C. Sharma (Hapur):
May 1 put a question about this sche-
dule of.. .

Mr. Speaker: No, no. Already it is
late,

Pandit K. C, Sharma: Just some in-
formation.

Mr. Speaker: No, no. Noil now.
The hon. Member may note down the
guestion, and at the end of the specch,
1 will allow one or two guestions.

Shri Shahnawaz Khan: We have
now 104 stations and 20 pairs of trains
on which departmental catering has
been introduced. The sales on de-
partmental  catering  pstablishments
which were Rs, 53.52 lakhs in 1955-56
are expected to exceed Rs. 2.43 crores
during 1959-60. We have about 5.000
person: engaged in these establish-
ments. The House is well aware that
the staff engaged in this catering es-
lablishment are receiving treatment as
railway staff and are paid salary in
ageordance with the Governmenl pay
seales,

There have been complaints  here
and there, and it is natural that, in a
large establishment of this  nature,
there should be complaints, but when-
ever there i1s a complaint, it is gone
into very thoroughly.

To begin with, we suffered cortain
losses in departmental catering. In
1957-58, the losses woere Rs. 22.98 lakhs,
These were brought down to ncarly
half the amount in 1958-59, and we are
taking active steps to further bring
down the losses, so that the catering
c¢an be run on a no-profit-no-loss basis.
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|Shri Shahnawaz Khan]

Pandit Thakur Das Bhargava refer-
red to the large quantity of railway
land lying waste along the railway line
and other places, Out of a total of
35 lakh acres of surplus land, approxi-
ma.ely 51,000 acres are cultivable, out
of which 26,000 acres have already
been given to State Governments for
cultivation.

Shri B. K. Gaikwad (Nasik): Why
not all?

Shri Shahnawaz Khan: In addition
to the drive instituted by the railway
administration for growing more food,
the railway administration have also
been asked to give surplus land which
cannot be utilised for cullivation to
the Forest Department or to the Statc
Government  [or afforestation. Simi-
larly, an intensive drive has also been
instituted recently for planting  of
trees along the railway lines. "About
3'5 lakhs of saplings have been plant-
ed during the last monsoon,

Shri Sugandhi (Bijapur North):
How many of them have survived?

Shri Shahnawaz Khan: Most of
them have survived.

Some hon. Members referred to
over-crowding that exists on our
railwavs. It is quite true that we
have notl been .able 1o climinate over-
crowding so far, but the reason is well
known to the Housc. On the one
hand, we are faced with cver-mount-
ing goods traffic, and increasing pas-
senger traffic on the other., We have
been trying to cope with it as much as
we can. During the Sccond  Plan
period, there is a provision for 704
broad gauge and 1,504 metre gauge
additional coaches. Also, we  have
gone in for increasing the line capa-
city works—doubling of about 1,300
mi'es on Government railways, con-
version of about 107 miles from metre
gauge lo broad gauge, electrification
of about 1,450 miles on certain sec-
tions of the " ntral. Fastern, 3outhern
and South-Eastern Ruilways, and other
line capacity works such as remodel-
ling of yards, opening of crossing sta-
tions, provision of additional loops,
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extension of existing loops, etc, We
have taken some more steps also to
reduce overcrowding, by withdraw-
ing dining cars and air-conditioned
coaches where they are not fully uti-
lised, and by Lheir replacement mostly
by third class coaches, '

Shri D, C. Sharma: That is not a
good policy.

Shri Shahnawaz Khan: It may be
a bad policy, according to my hon.
friend, but we have to carry third
class passengers, and we give prefe-
rence to the third class passengers.

Shri D. C. Sharma: They should
give more accommodation to third
class passengers and also provide din-
ing cars,

Shri Shahnawaz Khan: What did
the hon. Member say?

Mr, Speaker: The hon. Minister may
not hear any of these remarks,

Pandit K. C. Sharma: Why should
he doubt the wisdom of the policy?

Shri Shahnawaz Khan: We have
also been increasing the loads of pas-
senger trains by attaching more third
class coaches, even at the cost of slow-
ing down the train where possible.
This will relieve overcrowding, and at
the same time, save line capacity.

Then, we have been  introducing
diesel cars where line capacily is
available, to cope with the short dis-
tance traffic.

My hon. friend, Shri Ajit Singh Sar-
hadi, complained that therc was no
train in Punjab which had third class
sleeping accommodation on it. 1 am
afraid he is slightly misinformed. The
Kashmir Mail which runs between
Delhi and Pathankot has third class
sleeping coaches on it

We are fully aware of the demand
for new railway lines all over the
country. and it is bul natural that
almost every Member who spoke on
this subject should have asked for
some new railway line in his
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constituency or in his distriet. The
House will appreciate that we can
construct new lines only to the exlent
that funds are made available 1o the
Railway Ministry. The allocation of
funds for new lines is made by the
Planning C ission; and consistent
with the allotments made and the
lines approved by them, the Railway
Ministry will do their best.

Although the hon. Minister, in  his
reply to the general discussion, refer-
red to the question of road over-
bridges, yet, even today and yester-
day, some hon. Members referred to
the necessity of having road over-
bridges. Here, again, we have laid
down certain policy, and we are fol-
lowing that policy uniformly through-
out the country. T would like 1o
reiterate that, where the State Govern-
ments or the local bodies are prepar-
ed to bear their share of the expen-
diture for road overbridges or under-
bridges, they will not find the Railway
Ministry lagging behind in this mat-
tor,

One hon, Member referred to  the
money which was being wasted,
according toe him, on construction of
palatial buildings and holiday-homes,
in Kashmir. It was made clear that
these holiday-homes which are being
pul up in Srinagar and Pahalgam,
are for class IV and class III
employees.

Shri Harish Chandra  Mathur:
Exclusively? -

Shri Shahnawaz Khan: And 1 am
very glad to tell the House that these
holiday-homes have already attracted
the attention of a large number of
railway employees, and many of them
are looking forward to getting a chance
fo visit Kashmir and spend a few
days in these holiday-homes... .. .

Shri S. M. Banerjee: Then, why
reduce the holidays?

Shri Shahnawaz Khan: These
homes, T hope, will provide a good
recreation for them for a few days at
least.

PHALGUNA 12, 1881 (SAKA)

for Grants 3838
. (Railways)

With these remarks, I again thank
all the hon, Members who have taken
part in the debate,

Dr. Ram Subhag Singh: What is
the policy about light railways?

Shri Assar: On a point of clari-
fication, What about declaring the
Poona-Lonavla section as a  suburban
section?

Mr. Speaker: Enough has been said.
After all, something must remain for
the next year also.

Dr. Ram Subhag Singh: There is
one poinlt which has not been answer-
ed, and that is regarding the nation-
alisation of the light railways, May
I know whether any policy has been
formulated by  Government in this
regard?

Ch. Ranbir Singh (Rohtak): What
about dismantled lines?

Shri Jagjivan Ram: The policy, a3
it was decided three years ago, con-
tinues, thatl is, not to nationalise the
narrow gauge lines at present.

Mr. Speaker: Are anv of the cut
motions separatcly to be put to vote®

Shri T. B. Vittal Rao: We are going
to press for division on cut motion
No. 17,

Pandit K, C. Sharma: Why?

Shri T. B. Vittal Rao: Does he want
increase in freight rates? If not, vote
with us.

Mr. Speaker: | shall put the cut
motion Lo the vote of the House.

The question is:

“That the Demand under the
head ‘Railway Board' be reduced by
Rs. 100 (Undesirability of increase
in freight rates)".

The Lok Sabha divided,
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Division No, 1]

Assar, Shri
Banerjee, Shri 5. M
I%eb, Shri P.G.
Deh, SHri Dasaruths
Matin, Qazi
Mullick, Shri B, €

Manerii, She BB,
Bhargavs, Pundit Thakur 13-
Horaouh, Shri PO,
Chuni Lal, Shri
Thasappa, Shri

Iesai. Shry Morarii
Iyube, Shri Mulchand
CGarkwad, Shri B.K.
Lianga Devie Shimati
CGihosh, Shr MUK
(ihosh, Shri N.K,
Harvani, Shri Ansar
Hansdu, Shri Subadh
Jagnvan Ram, Shri
Jungde, Shri

Jedhe, Shri G.K.
Jyotivhi, Fandin )P,
Khan, Shri Shahnawaz

AYLES
Parigrahi, Shn
Parulekar, Shry
Parvathi Krishoan, Shromuti
Putil, Shri U. L.
Bai, Shri Khushwagt

NOHS

Khwaia, Shri Jumal

Mafida Ahmed, Shrimati
Mallik, ShriD.C.

Muthur, Shei Horish Chandry
Misra, Shri B.I).

Misra, ShriR.R,
Mohiuddin, Shri
Muthukrishnan, Shei
Maldurgkur, Shri
Maravimhan, Shey

Muyak, Shri Mohan
Parmur, Shri Deen Bundhu
Ruhman, Shri M, H.

Ruju, Shril).s,
Ramuswamy, Shris V.
Reddy, Shri Rumi

Heddy, Shri Viswanatha
Rup Narain, Shri
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cussions
|17-45 hrs.

Ram Ciarib. Shri

Ran, Shri T.RB. Vittal
Reddy, Shri Magi
Singh, Shri Braj Hay
Sugandhi, Shri

Samanta, Shr 5.0
Selku, Shri

Sharma, Pundin K.C
Sharmu, Shri o
Sharma, Shri R.C,
Shostri. Swami Rumanand
singh, Ch, Ranbir
singh, Dy, Ram Subhag
Singh, Shri Hirbul
Singh, Shri Kuliks
Singh. Shri Raghunath
Singh, Shep Umrgo
Sinhg, Shri Jhulan
Sinha, Shri Satya Naruin
Subrohmunysm, Shri'l
Tariy, Shri AM,

Shri G. K, Jedhe (Baramati): Sir,
my vote has nol been recorded.

Mr. Bpeaker: On which side did the
hon. Member vote?

Shri G. K. Jedhe: ‘Noes', Sir.

Mr. Speaker: One more number
would be added to the ‘Noes’.

The result of the Division is:
Ayes—17; Noes—52
The motion was negatived,
Mr. Speaker: I will now put all
the other cut motions to vote.
The cut motions were put and nega-
tived.
Mr. Speaker: Now 1 shall put the
demand. The question is:

“That a sum not exceeding
Rs. 83,61,000 be granted to the Pre-
sident to defray the charges which
will come in course of payment
during the year ending the 31st day

of March, 1961, in respect of
Demand No. 1—Railway Board.”

The motion was adopted.

1749 hrs,
RE: HALF-AN-HOUR DISCUSSIONS

Mr. Speaker: The House will now
take up the half-an-hour discussion.

I am sorry to note that the half-an-
hour discussion yesterday cpuld not
be proceeded with. The House musl
be interested in such matters. Every-
where people are werking for 8 hours
and s0 en. We must set an example.
Therc were only two Members even
in the Opposition., One group gives
nolice of a half-an-hour discussion
and the other group does not co-oper-
ate with ji. What is to happen? Even
from that particulay growp other Mem-
bers were not present. When once
a matter is before the House it is not
a matter of interest for the Govern-
ment or the Opposition only. The





